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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.-294/2023

IN THE MATTER OF:
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VERSUS |
UPPCB & ORS. ...RESPONDENT(s)
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ANNEXURES
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COPY OF THE SEALING REPORT AND
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6. |COPY OF THE ORDER DT. 10.12.2024
ATTACHED AS ANNEXURE A/5

7. |COPY OF THE LETTER DT. 18.12.2024
| ATTACHED AS ANNEXURE A/6

8. |COPY OF THE SHOW CAUSE NOTICE DT.
17.01.2025 ATTACHED AS ANNEXURE A/7
9. |COPY OF THE ORDER DT. 03.09.2024
ATTACHED AS ANNEXURE A/S

10. |[COPY OF LETTER DT. 17.01.2025
ATTACHED AS ANNEXURE A/9
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI ..
ORIGINAL APPLICATION NO.-294/2023 PN

IN THE MATTER OF:

PRASOON PANT & ANR. ....APPLICANT(s)
VERSUS

UPPCB & ORS. ...RESPONDENT(s)

COMPLIANCE REPORT ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE OF THE ORDER
DT. 23.08.2024 PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL

1, Vikas Mishra, aged about 45 years, S/o Shri G.S. Mishra, posted as Regional
Officer, Uttar Pradesh Pollution Control Board, presently at Ghaziabad, do

hereby solemnly affirm and state as under:

1. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and am competent and authorized to swear the

present report.

2. That I state that the contents of the report have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge

and nothing material has been concealed therefrom.

3. That in the present matter, the Applicant has raised compliant against

Hospitality Establishments like restaurants, hotels, malls, operating in
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District Ghaziabad without obtaining requisite consent under Water
(Prevention and Control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act, 1981.

. That the above captioned matter was last listed for hearing before this
Hon’ble Tribunal on 23.08.2024. That on the said date, the Hon’ble
Tribunal proceeded to adjudicate upon the issues raised in the Original
Application and, after due consideration of the facts and circumstances,

disposed of the Original Application and had directed as under:

“23. In respect of the orders of Environmental Composition already passed
by the UPPCB, we clarify that these orders are appealable under the
relevant Statutes. Therefore, the aggrieved persons may avail such
Statutory remedy in accordance with law and this order shall not affect
those orders already passed. However, in respect of the closure orders
already passed, but later consent has been obtained, appropriate order to
enable the such proponents to operate shall be passed by the competent
authority of UPPCB in accordance with law without any further delay.
24. A compliance report shall be filed by UPPCB showing status as on
31.12.202 by 15.01.2025 before Registrar General of this Tribunal and if
any further order is required, the matter shall be placed before the Bench
concerned.

25. With the above directions/observations, this Original Application is
disposed of.”

A Copy of the Order dt.23.08.2024 has been attached herein as Annexure
A/l

. That it is respectfully submitted that in compliance of the above mentioned

directions, a public notice dt. 11.09.2024 was issued by Uttar Pradesh

24 JAN 2025
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Pollution Control Board (herein referred to as “UPPCB”) in a local
newspaper (“Dainik Jagran™), calling upon all project proponents to épply
for consent who have not yet obtained the requisite Consent To Operate
from UPPCB. The said notice categorically stated that due to the lack of
awareness among certain proponents, a final opportunity of three months
has been grantéd for compliance. That post expiry of the said period, any
proponent operating without valid consent shall be subjected to immediate
closure by the UPPCB. That with respect to the same it is also stated in the
said publication that the UPPCB will issue closure orders and recover
environmental compensation.

A Copy of the Newspaper Publication dt. 11.09.2024 has been attached

herein as Annexure A/2.

. That in strict compliance with the aforementioned directions dt. 23.08.2024
and in adherence to the Central Pollution Control Board (CPCB)
guidelines, the UPPCB conducted a comprehensive survey of
cateries/restaurants with a minimum seating capacity of 36 persons, along
with hotels, banquets, and malls operating within District Ghaziabad. That
pursuant to the survey, the following status of identified establishments has

been ascertained:

Sr. | Particulars No. of
No. Units.
I. | Number of Units having valid Consent to| 83

Operate (CTO) under The Water (Prevention
and Control of Pollution) Act, 1974 and The

Air (Prevention and Control of Pollution) Act,

1981

24 JAN 2025
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IL.

Number of units lacking CTO but covered
under Arti Vs. CGWA & Ors. (O.A. No. 438 of
2018) In Re: M/s Hotel Rishabh & Ors. Vs. Arti
& Ors. (Civil Appeal Diary No(s).
25711/2023), wherein the Hon’ble Supreme
Court vide order dated 22.09.2023 has stayed
the implementation of the Tribunal’s order

dated 17.10.2022

52

I1I.

Permanently closed units

03

IV.

Defaulter units not having CTO under The
Water Act, 1974 and The Air Act, 1981

27

Total number of units identified

165

7. That furthermore it is pertinent to mention that actions have been taken by
UPPCB against 27 defaulter units (excluding those covered under O.A.
No. 438 0f 2018, In Re: Arti vs. CGWA & Ors.) that have failed to obtain
the requisite Consent to Operate. That these units have been subjected to
closure orders and other punitive measures in accordance with Section 33A

of the Water (Prevention and Control of Pollution) Act, 1974. The detailed

status of these units is as under:

I. Closure Orders Issued Against 23 Units:

That show cause notices were issued against 23 units and with
respect to non-compliance of the said notices closure orders were
‘issued under Section 33A of the Water (Prevention and Control of
Pollution) Act, 1974. That their operations have been halted through
electricity disconnection and sealing of DG sets, carried out by the

joint committee constituted by the District Magistrate, Ghaziabad.

24 JAN 2025
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A Copy of the sealing report, show cause notices and closure

orders of the defaulter units has been attached herein as Annexure

A/3.

II1. Status of Other Two Units

(@

(ii)

M/s Hotel SOHO (Previously known as M/s Vizima
Hospitality LLP) — That a show cause notice dated
19.08.2024 was previously issued to M/s Vizima
Hospitality LLP. It is pertinent to note that the said unit
has since been rebranded as M/s Hotel SOHO.
Consequently, another show cause notice has been out

rightly issued to the newly named entity on 20.01.2025.

M/s Party Shine — That a show cause notice dated
16.08.2024 was issued to the said unit. However, upon
bare perusal of the present inspection conducted on
22.01.2025, it was out rightly observed that the said

unit is vacant.

Copies of the show cause notices have been attached herein as

Annexure A/4.

IIL Closure order Set Aside by NGT in M/s. Swaad-E-Punjab
Vs. State of U.P & Ors. (Appeal No. 44/2024)
That a closure order dt. 13.08.2024 was issued against M/s. Swaad-

E-Punjab (previously Happy Punjab) under Section 33A of the

Water Act, 1974. That the closure order has been set aside by the
Hon’ble National Green Tribunal - (NGT) vide order dated

10.12.2024 in Appeal No. 44/2024. That in compliance of the order

o Szl <

24 JAN 2025
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dt. 10.12.2024 a letter dt. 18.12.2024 was issued to the Chief
.Environment Officer, UP Pollution Control Board, Lucknow to take
necessary actions and to issue show cause notice to the concerned
unit. In furtherance of the same a show cause notice dt. 17.01.2025
was issued by UPPCB to M/s Swaad-e-Punjab.

A Copy of the Order dt. 10.12.2024 has been attached herein as
Annexure A/5.

A Copy of the letter dt. 18.12.2024 has been attached herein as
Annexure A/6.

A Copy of the show cause notice dt. 17.01.2025 has been attached

herein as Annexure A/7.

IV. Revocation of Closure Order - M/s. Pind Baluchi (Writ-C
No. 7543/2024)

That a closure order dt. 13.08.2024 was issued against M/s. Pind
Baluchi, Shop No. 303, Panchsheel Square, Plot No. C3, Crossing
Republic Village, Dundahera, Ghaziabad-201016, under Section
33A of the Water Act, 1974, along with an environmental
compensation of Rs. 1,42,64,712/- (Rupees One Crore Forty- Two
Lakhs Sixty Four Thousand Seven Hundred and Twelve Only). That
the Hon’ble High Court of Allahabad, vide order dated 03.09.2024
in Writ-C No. 7543/2024, has granted a stay on the environmental
compensation. That in compliance of the abovementioned directions
a revocation letter dt.17.01.2025 was issued to M/s Pind Baluchi
with respect to the revocation of the closure order dt. 13.08.2024.

A Copy of the Order dt. 03.09.2024 has been attached herein as
Annexure A/8.

A Copy of the letter dt. 17.01.2025 has been attached herein as
Annexure A/9.

2 & JAN 2025
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8. That it 1s respectfully submitted that the UPPCB has acted in strict
compliance with the directions issued by this Hon’ble Tribunal and has
taken necessary enforcement actions, including issuance of closure orders

and show cause notices against the defaulter units.

9. Hence, the compliance report has been submitted for the kind perusal of

this Hon’ble Tribunal. It is prayed that the same be taken on record.

10.That I state that everything stated above has been stated by me in my
official capacity on and derived from the official records and I state that

nothing material has been concealed therefrom.

VERIFICATION

Verified at  Ghaziabad on this 16th day of  April, 2025, that the

contents of the above affidavit from paragraphs 1 to 10 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

24 JAN 2025

OTARY PUBLIC
Ghaziavad (U.P.)
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Item No.12 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 294 /2023

Prasoon Pant & Anr. Applicant(s)
Versus

UPPCB & Ors. Respondent(s)

Date of hearing: 23.08.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Rahul Choudhary and Ms. Shreepurna Dasgupta, Advocates for
Applicant

Respondent:  Mr. Pradeep Misra, Advocate for Respondent No. 1 - UPPCB (through VC)
with Mr. Vikas Mishra, RO, UPPCB.
Mr. Amit Singh Chauhan, Ms. Tejaswini Chandrasekhar and Ms. Shaima
Masood, Advocates for Respondent No. 2 (through VC).
Mr. Bhanwar Pal Singh Jadon, Mr. Harsh Vardhan Singh Rajawat and
Mr. Devesh Pratap Singh, Advocates for Respondent No. 3.
Mr. Mukesh Verma and Ms. Vatsala Tripathi, Advocates for Respondent
no. 5.
Mr. Vibhav Mishra, Advocate for Respondent No. 6 {through VCJ.
Mr. Vinit Kumar Jha, Proxy Counsel for Mr. Sidharth Joshi and Mr.
Shubham, Advocates for Respondent No. 7.
Mr. Shambho Nandy and Ms. Anoushka Dey, Advocates for Respondent
No. 10.
Mr. Kartik Nagarkatti and Ms. Aditi Shama, Advocates for Respondent
No. 20.
Mr. Niraj kumar and Ms. Shubhnangda Singh Advocate for Respondent
No. 27.
Mr. Adesh Kumar, Advocate for Respondents no 52, 55, 58 & 60
Mr. Raj Kumar, Advocate for Respondent No. 68.
Mr. Ashok Kumar, Mr. Mr. Sumit Mudgal, Mr. Madhav Singh and Ms.
Manisha Sharma Advocates for Respondent No. 84.
Mr. Aviral Pandey, Advocate for Rajpath Residency
Mr. Sunil Kumar Gupta and Ms. Chandni Kumari, Advocates for
Respondents No. 88, 121, 129, 134, 140, 141 and 143.
Mr. Shubham Budhiraja, Ms. Prakriti Rastogl and Mr. Azad Bansala
Advocates for Respondent No. 104
Mr. Abhishek Yadav, Advocate for Respondent No. 125.
Adv Vinita Raghav for the respondent no.126
Mr. Nishant Srivastava and Mr. Amai\ Vashishth, Advocate for
Respondent No. 133. j
Mr. Dilip Agarwal, Advocate for Res;

ATT
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ORDER

1. This original application was instituted by Prasoon Pant and
Pradeep Kumar, applicants, under Section 14 and 15 of National Green
Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’} raising a
complaint against Hospitality Establishments like restaurants, hotels,
malls, operating in District Ghaziabad without obtaining requisite
consent under Water (Prevention and Control of Pollution) Act, 1974
(hereinafter referred to as Water Act, 1974’) and Air (Prevention and

Control of Pollution) Act, 1981 (hereinafier referred to as ‘Air Act, 19817).

2. The applicant initially impleaded respondents 7 to 27, which are
some of the hotels, restaurants and malls, and according to the
applicants, were functioning without obtaining consent under the

aforesaid Statutes.

3. Applicant stated that Ghaziabad is classified as ‘critically polluted
area’ by Central Pollution Control Board (hereinafter referred to as
‘CPCB’), based on Comprehensive Environment Pollution Index and one
of the ‘non-attainment cities’, wherein level of PMio from industrial and
vehicular sources is amongst the highest in the country. Respondent 7 to
27 are hospitality entities running full fledged, eateries, restaurants, etc.
and within the purview of directions given by this Tribunal vide order
dated 04.02.2021 in O.A 400 of 2017, Westend Green Farm Society versus
Union of India and others., wherein CPCB was asked to come up 'with a
set of directions for complying with environmental norms by such

-

eateries, hotels, banquets, food joints and restaurants. Under;...j.,i,;;

AT LN
guidelines of CPCB, individual eateries and restaurants on ,pé\g/r;‘/ fa ’: \%\a_‘
‘ ¥ / N\ ¥
with a minimum seating Capac1_tiy__ 36 Iﬁople and ag‘lsg [ ; lﬂl'_ ‘;
B E 47 \ ol Iy
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hospitality destinations such as hoteis, banquets and malls, etc, or
otherwise, are required to seek and cbtain consent under the above
Statutes from UP Pollution Control Board (hereinafter referred to as
UPPCB’) in addition to a host of other environmental authorizations. As
most of these establishments have food courts and restaurants, being in
their nature of business, these dining-out outlets are required to have
environmental clearances as directed by Tribunal in aforementioned OA.
The 21 hospitality establishments impleaded in the application are in
violation of the CPCB and UPPCB directions framed in the wake of NGT
order in the aforementioned OA, as these do not have an NOC of State
Pollution Control Board. Being in the vicinity of national capital,
hospitality industry of Ghaziabad has s a high footfall of around 40-50
lakhs people a month that could be generating lots of air and water
pollution and misuse of already stressed resources, such as groundwater.
Hence, it becomes all-the-more important that business establishments

strictly follow the environmental norms.

4. Tribunal being prima facie satistied that a substantial question
relating to environment has arisen due to implementation of enactments
is specified in schedule 1 to NGT Act, 2010, found it appropriate to issue
notices initially only to respondents 1 and 2 requiring them to file their

responses.

S. UPPCB through Regional Officer, Ghaziabad submitted its status
report dated 05.07.2023 giving status of 20 banquets, hotels and malls

with regard to ‘consent’ as under:-

3

SL. No| ) Name of the premises Status of NOC/Consent Re_m_arks—

2 4 JAN 2025
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1. Hotel Golden Tulip C-5, Sector — | Yes, upto 31-07-2023
18, Vasundhara {Annexure-1)
2. M/s Silver Spoon C-7, Sector — | Yes, upto 31-07-2025
18, Ghaziabad (Annexure-2) ‘
3. T Hotel _crystal palace 2163, sector | No consent | )

16A, Vasundhara, Ghaziabad
|

4. Hotel R.K. Residency, 2159, opp.
Awas Vikas Complex, Sector 16A,
Vasundhara, Ghaziabad

Yes, upto 31-07-2024
(Annexure-3)

5. Hotel Mukut Regency, CC-1, | Yes, upto 31-03-2027
Sector — 13, [ (Annexure-4)
Vasundhara,
Ghaziabad
6. Hotel Vintage Bangquet, CP- | No consent
5,Sector — 9, Vasundhara,
Ghaziabad -
7. Jaipuria Mall Ahinsa khand — 1, | No Consent
Indirapuram, Ghaziabad
3. | Eros Mall, Shakti Khand — 2 No consent |
Indirapuram Ghaziabad
9. Hotel Banana Tree Plot No. Alpha, | Yes upto 31-07-2028
site — 4 Sahibabad, industrial (Annexure-3)
| area, Ghaziabad
10. ["Hotel Sunshine park, D-1, No Consent
Chander Nagar Ghaziabad
11. Galaxy mall, 64/5, Site —| No consent
| 4 Sahibabad, Ghaziabad - o
12. M/s Hollywood Dreams, Sector — | Yes , upto 31-3-2025
4, Vaishali, Ghaziabad {Annexure-0) |
13. Clarks Inn, 41, No consent
! Kaushambi, |
14. EDM mall, plot — 1, Kaushambi, | Yes upto 31-07-2023
Ghaziabad {Annexure-7)
15. Mahagun Metro mall plot — 1, VC-| No consent
3, Sector 3F, Gautam Palvi road,
16. Vaishali Inn, 339A, Sector — 4, No consent
Vaishali, Ghaziabad
17. Signature Global Mall, Plot No. -6, | Yes, upto 31-07-2023
Sector — 3, Vaishali, Ghaziabad |[Annexure-8)
18. Shoprixx Mall, Plot -1, No consent
Kaling B
19. Ansal Plaza, Sector-1, Vaishali, No consent after 2014
Ghaziabad - |
20. Hotel Clarks Inn by apple tree, C- | No consent Hotel has started
.| 2, RDC, Ghaziabad the conversion to
|commercial office
. |
»
o. It is also stated that in the matters where consent has not been

obtained, notices ﬁave been issued to violators under Section 25/26 of

them toft ool
em tofcomply
vi*q‘;aﬁ'e(‘

4

24 JAN 2025
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7. Further reply has been filed by CPCB vide email dated 04.09.2023
stating that, if there is violation of environmental statutes, action has to
be taken by concerned Regulators in respective States/Union Territories
in accordance with law. It is also said that CPCB has issued guidelines
titled as ‘Mechanism/ Guidelines for Control of Pollution and
Enforcement of Environmental Norms at Individual Establishments
and the Area/Cluster of Restaurants/Hotels/Motels/Banquets, etc.’
in compliance of Tribunal's order dated 19.09.2019 in O.A 400 of 2017,
Westend Green Farm Society vs. Union of India and others. Copy of the

said guidelines are on record as annexure-6, page 53 of the paper book.

8. Above responses and reports were considered by Tribunal on
04.09.2023 wherein its was observed that certain establishments were
operating without requisite statutory consent and there was clear
violation but no effective action was taken by UPPCB without any valid

reasorn.

9. Looking to the issues raised in the matter and also seriousness
thereof, Tribunal directed UPPCB to conduct a survey and file additional
status report giving specific information with regard to the following

aspects:

(i) Number of malls, hotels, eateries and restaurants
operating in District Ghaziabad required to obtain EC from
SEIAA, if applicable and/or CTE/CTO from UPPCB with
detailed particulars regarding pame, location, boundaries,

area etc.;
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(i) Number of such malls, hotels, eateries and restaurants
operating in District Ghaziabad which have not obtained EC,

if applicable from SEIAA and/or CTE/CTO from UPPCB; and

(i) Details of Action Taken against such malls, hotels, eateries
and restaurants operating in District Ghaziabad which have
not obtained EC, if applicable, from SEIAA and/or CTE/CTO

from UPPCB.

10. Pursuant to above order, UPPCB filed its status report dated
30.09.2023 stating that besides 21 establishments in respect whercof
information was already given, 82 more sites were surveyed by the
officials of UPPCB, whereof 24 have valid Consent to Operate and 58 have
been issued notices to show cause as to why Environmentél
Compensation may not be imposed. List of 82 establishments is given in
Annexure-3 to the report and their current status with regard to consent

is given as under:-

Sr. No.| Name of Hotels Consolidated| Action Taken
Consent
Status
1. Mahagun Sarovar Portico Suites- | Yes No Action
A Barovar required.
Hotel VC3 sector 3, Mahagun Mectro Mall,
| Vaishali, Ghaziabad-201010-
2. [ Fortune INN  Grazia Ghaziabad Yes No Action
Plot No.1 Sanjay Nagar Distt. Centre, required.
Sector 23, Ghaziabad-201002
3. Hotel Krishna Sagar NH24, A-1/1, Udyog | Yes No Action
Kunj, required.
Near Ryan International School,
Ghaziabad-
4. OYO 1299 Hotel Mukut Regency CC-1 Yes No Action
Sector 1 J'\!asundhara Ghaziabad- required.
L an1n17 «3’5 R
S. OYO}A« 1 éie}ﬁft‘ﬁhpa Vilas, Plot No. Yes No Action
Szf;*&e Im.iaﬂ';_‘rosslay hospltal required.
Séctoj ishali, §hafabad-201010
[N, T ‘!t
184/9¢] e
f'l ‘3/) AT ‘
g
L §
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6. Hotel Krishna ‘Sagar C-48, RDC, | Yes No Action
Raj Nagar, Ghaziabad-201001 required.
| I i

7. Hotel Kohinoor Palace SK No.41-8, Site-Iv, | Y3 No Action
Link Road, Sahibabad, Ghaziabad-201010 required.

8. Oyo 8349 Hotel crown wn Palace Plot No. | Yes | No Action
1358-5, Vasundhara Sector 5, Ghaziabad- | | required.
201012 !

o Country Inn and Suites by Radisson, Yes io ﬁ;t;gn
Sahibabad 64/6, Site IV, Sahibabad 4 ’
Industrial Area Ghaziabad-201010

10. Royal Park Hotels & Resorts Shakti Khand | Y8 No Action
- 1/209, Indirapuram, Ghaziabad-201010 required.

11. The ’ Tarang, 23, SDC, Sector-23 Main ALT | Yes No Action
Road, Ghaziabad-201002 required.

12. The Rurban Village,36 K.M. Yes No Action
From Akshardham, N.H. 58,Delhi required.
Meerut Road, Upper Ganga Canal Road,

Gangnaha Village Badka  Arifpur,
Muradnagar, Ghaziabad-
201206

13. M/s. KW Delhi-6, NH-58, Bypass Raj Yes No Action
Nagar Extension, Ghaziabad required.

14. Red Carpet Grand,Plot No. 544, adjacent to| Yes No Action
G.D. Goenka Public School, Sehani Khurd, required.
Raj Nagar Extension, Ghaziabad

15. CH BHEEM SINGH FARM HOUSE (BS Yes No Action
FARAM HOUSE) KI1.NO. 75, 100 FUTTA required.
ROAD, NAND GRAM
ROAD, NEAR RAATE MANDI,

GHAZIABAD,GHAZIABAD

i6. Bikanervala Foods Pvt. Ltd. Shop No. 1 & | Yes | No Acticn
2, KSN Square, Sector-3, Vasundhara, required.
Ghaziabad Nagar Nigam Zone-5,

Ghaziabad, Uttar Pradesh - 201012

17. TAKSHILA FOODS PVT LTD, Plot No.12, Yes No Action
Sector-5 Rajender Nagar Ghaziabad, required.
Ghaziabad Nagar Nigam Zone-6,
Ghaziabad, Uttar Pradesh - 201005

18. | Haldiram Ethnic Foods Pvt Ltd, Plot No. | Yes No Action
CP-04, Sector 11, Vasundhara, Ghaziabad required.
Tahsil, Ghaziabad, Uttar Pradesh - 201011

19. Haldiram Ethnic Foods Pvt Ltd, D-12&D- | Yes No Action
12A RDC, Raj Nagar, Ghaziabad, required.
Ghaziabad Nagar Nigam Zone-14,

I Ghaziabad, Uttar Pradesh - 201002 | 1 o

20. Burgerking India Pvt. Ltd., GF and FF, Plot| Yes No Action
No. 10, Rajender Nagar, Sector- required.
5, G.T. Road, Ghaziabad-201005.,

Ghaziabad, Uttar Pradesh -201005

21. BIKANERVALA FOODS PVT.LTD., Khasra | Yes No Action
No-575,Village Sikri Kalan, Delhi Meerut required.
Road Modinagar, Ghaziabad (UP),

Ghaziabad, Uttar Pradesh - )
201204 ' l’ | A
o =
AWTHSTED
/ |
( S n Qn %ﬂﬂna) 7
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OYO 13758 XS Residency E3Dr Bhabha
Marg, HIG Flats, Chander Nagar, |
SuryaI\fI(agar, Ghaziabad-201011 ( j

22 | Yes | No Action
| required.
Burger King India Private Ltd, Unit No-D-
31,Raj Nagar District Center, Ghaziabad,
Ghaziabad, Uttar Pradesh - 201001
|
23. | M/s. Gaur Mall, A-1 to A-4, RDC,Opp. Yes No Action
HDFC Bank, Raj Nagar, Ghaziabad. required. |
|
24, Le Crescent, Plot no-14a, Mgll_;oZd,- Near | Yes No Action
DPS school, old building, Ahinsa required.
khand-2, Indirapuram, OPOSIT CLOUD 9,
Ghaziabad
25. Hotel Frank INN, 13, Railway Road, No E_C_Imposed
Bazaria, Ghaziabad-201001
26. | Rousha INN, D-81, Kaushambi, [ No EC Imposed
Near metro station, Kaushambi,
Ghaziabad-201010
o7. | Hotel Parth INN, C-1, Govindpuram, Hapur| No ‘ EC Imposed
road, Ghaziabad-201013 |
28. | Hotel Samrat Kaushambi D24 Kaushambi, | No EC Imposed
Ghaziabad-212207 ‘
29. | OYO 12764 Grand INN, 4/353, Behind No EC Imposed
Rawal Pindi Jewellers, Main Market
Sector 4, Vaishali, Ghaziabad- |
201014 |
30. | No EC Imposed
Hotel 12807 Amaira Hotel and Banquets 1,
Plot No. 1, Village Praladhgari, l
Vasundhra Ghaziabad-201012 |
31. | No EC Imposed
OYO 9301 Hotel RedBury Kalka Garhi
Chowk, Ghaziabad-201001
32. | AT Residency, D-75, Kaushambi, Opp. No EC Imposed
Pacific Mal, Near Anand Vihar Metro
Station, Ghaziabad-201010
33, | OYO 421 One Hotel, 653/1, Shakti Khand, No EC Imposed
3rd, Nehar Road, Ghaziabad-201010
34, | OYO 13576 Hotel Residency, 7171 Gupta No EC Imposed
colony, GT road, Near Ramte Ram Road,
Ghaziabad-201001
35. o No EC Imposed

ATTERVED

24 JAN 2025
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36.

No
OYO 10591 Hotel Parktel 583, Vijay [axmi

Pandit Marg, Near Omaxe Plaza,

Shakti Khand 2, Ghaziabad-201010 |

EC Imposed

37.

|No

OYO 11407 Hotel Royal King 171, 14D, 132,
Ehsaan Ali, Bazaria, Ghaziabad-201001

EC_Imposed

38.

OYO 11452 Golden Castle Lodge 11, KH No
No. 1/11, Indirapuram, Niti Khand I,
Ghaziabad-201014

EC Imposed

39.

OYO 12833 Century Grand 6, Wazirabad | No
Road, Near Bhopura Chowk Petrol
Pump, Sahibabad, Ghaziabad-201005

EC Imposed

40.

OYO 9178 Hotel New Central Park, Plot| No
No. D-36, Kaushambi, Behind
Kaushambi Metro
Station, Ghaziabad- 201010

EC Imposed

41.

OYO 947 Hotel Palazzo Di Lara Plot No 11-| No
12, Sector-3, Near gate No.1 of Mahagun
Metro Mall, Vaishali, Ghaziabad-201010

EC Imposed

42.

Hotel Taru INN  306-307,
Road, Bazaria, Ghaziabad-201001

Railway | No

EC Imposed

43.

Hotel Krishna Sagar C-48, RDC, Raj Nagar, No
Ghaziabad-201001

EC Imposed

44,

Maiden Residency,
Nagar, Near Hospital
Asia, Ghaziabad- 201002

344/1, Pandav| No
Columbi

EC Imposed

45.

Hotel Minar, 12/13 Chhoti Bazaria, No
Railway Road, Ghaziabad-201001

46.

Hotel Grand Tushar Chaudhary More, GT
Road, Ghaziabad-201001

EC Imposed

47.

Hotel Shri Drona, 160, Main NH-24, | No
Khora Colony, Adarsh Nagar, Opp.
Indirapuram, Ghaziabad-201014

48.

EC Imposed

Hotel Raghav, 343-A, Railway Road, No
Bazaria, Ghaziabad-201001

EC Imposed

49. |

Hotel Prithvi Palace, 2 E 221, Nehry
Nagar, Ambedkar Road, g
201001

EC Imposed

24 JAN 2025
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50. | Hotel Imperial, 171, Railway Road, " EC Imposed
Opp. Police Chowk, Bazaria, Ghaziabad-
201001

51. R_ajgth Residency, D-31, Kaushambi, No EC Imposed
EDM Mall road, Opp. Anand vihar rail
Station, Ghaziabad-201001

52, | Hotel Parth Paradise, B-18, Surya | No EC Imposed
Nagar, Opp. Vivek Vihar, Delhi NCR, |
Ghaziabad- |

|

53. West View Hotel, 106, Modeltown, No ‘ EC Imposed
G.T. Road, Near Navran . Cinema,
Model Town, Ghaziabad-201001 |

54, | Redbury Hotel, BGAmbedkar Road, | No | ECImposed
Ghaziabad-201001 |

55. | Hotel Blue Stone, Plot No. 5, Sec-14, Near | No EC Imposed
Seemant Vihar, Kaushambi,
Ghaziabad- 201010 ‘

s6. | Hotel Tushar Elegant KM-35, Kavi | No EC Imposed
Nagar,Ghaziabad-201002

57. | Madhu Regency, I1-M-69, No [ EC Imposed
Nehru Nagar Society, Ambedkar
Road, Ghaziabad-201001

58. | Hotel Supreme, 126.127 lia_ti-lway_!_No_- *EC_Irr_lpbsed—
Road, Bazaria, Ghaziabad-201001

59. | Hotel Shubham,  City.20, Railway | No EC Imposed
Road, Bazaria, Ghaziabad-201001

60. | Hotel ShardaGhaziabad, 21 Old No EC Imposed
Munsfi Road, Navyug Market, Naya
Ganj, Ghaziabad-201001

61. | Hotel Heaven, Near Truck Union, GT | No EC Imposed
Road, Ghaziabad-201001

62. | Hotel Embassy, 166 Railway R&\d, No EC Imposed
Bazaria, Ghaziabad-201001 |
63. | Darshan Hotel, Plot No. 240, Adarsh | No ‘ EC Imposed

Nagar, Khora Colony, Opp Ind1rapuram
Ghaziabad- 201014

3 eo
RegL uA [ 1136158
NOTARY PUBLIC

chaziavad (U.P)

24 JAN 2025

10



1438

64.

Bharat Guest House, 6-1, Surya Nagar,
Near No Raghunath Mandir, Ghaziabad-
201011

65.

No

|_EC_Ir_npos_cd—

Hotel Marina, -1_62,_Railway Road, Bazaria, | No

No Ghaziabad-201001

66.

160 Rahmed Ali
Railway Road,

Hotel Aashiyana, No
Compound No

Ghaziabad-201001

EC Imposed

67.

City Lodge,
Chowk,

198, Kallupura, Maliwara

|
l No
No Ghaziabad-201001

EC Imposed

68.

Hotel Quizz @ railwaystation (1 Min | No
Walking distance), 16 Railway Road,
Bazaria, (Near Ghaziabad  Railway

Station) Ghaziabad-201001

EC Imposed

69.

OYO 13602 Hotel The Town House, B-21-
22, RDC Rajnagar, Ghaziabad-201001

No

EC Imposed

70.

Swiss Hotel, GT Road
Mal Ghaziabad-201001

Near Opulent | No

EC Imposed

71.

Ace Manor Hotel, 28/1/5-6, Sahibabad

No
Indu trial Area Site 4, Ghaziabad-201010 |

72.

EC Imposed

Hotel Elite, Ghanta Ghar, Railway Road, | No
Plot No 343 Ghaziabad-201001

73.

EC Imposed

Yash Guest House Ghaziabad, R-_115,_'—No
Vakil Colony, Pratap Vihar, Ghaziabad-

201001

EC Imposed

74.

Heritage inn Ghaziabad, D-2, Rampuri, | No
Near Surya Nagar, (Near B Block Rampuri

Park) Ghaziabad-201011

75.

EC Imposed

BLACK STONE HOTEL, Plot No 378 Main | No
Link Road, Vasundhara Sector 16,
Opposite Reliance Euro Park Ghaziabad-
201012

76.

OYO 12123 Hotel Sweet Dreams,01,
National Highway 24, Lal Kuan,Near
Radha Krishna Public School, Lal Kuan,
Ghaziabad-201009

7S

EC Imposed

| EC Imposed

77.

CITY HOTELS & BANQUETS, II M-68,
Nehru Nagar, Opp. Nehru Yuva Kendra,
Ambedkar Road,

Near Old Bus Stand, Ghaziabad-201001

78.

OYO 9750 Hotel Atithi, 156/157, Ahasan | No
Ali Compound,Railway Road Bazaria,
Ghaziil.md-ZOO 101

A
PLaAN .Q £ 3
EANe KIS

)

%‘r/ g ; 5%

EC Impo;ed

i‘EC Iﬁqposed
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79. _Aggarwal Lodge, Shop No-159Ehsan | No EC Imposed
Ali Compound Railway Road,
Bazaria Ghaziabad-201001

80. | Hotel shiva, Khasra No.161, G.T. Road, No EC Imposed
Lal Kuan, Chipyana, Ghaziabad-201001

81. | Hotel Metro 1, A40, Block A, Lohia Na_gar, No EC Imposed

Ghaziabad- 201001
82. | GOOD LUCK RESORT, Good Luck Resorts | No EC Imposed
| Reliance Road, Jindal Nagar NH-24,
201002

11. Tribunal thereafter vide order dated 03.10.2023, issued notices to
respondents 3 to 27 requiring them to file their reply. It also observed
that Environmental Compensation sought to be imposed by UPPCB on 58
proponents was not consistent to the magnitude of capital investment/
assets required for operations to be carried out by those establishments
etc. and therefore direction was given to revisit the same. Further,
Tribunal directed to include 58 non-compliant proponents as

respondents 28 to 85 vide order dated 19.12.2023.

12. UPPCB further submitted report in which details of 67 more units

were given. They were impleaded as respondents 86 to 152 vide order

dated 12.03.2023.

13. Presently, a status report dated 20.08.2024 has been filed by the
UPPCB stating that out of 146 units i.e. respondent 07 to 152, 51 have
valid consent under Water Act, 1974 and Air Act, 1981 and complying

with the environment statutes. Details thereof are as under:-

Sr. | Name and Address i’REpo -Ca}mzity | Status of CTO
ngdant

ATTEJED)

- ama)
‘5;“3""{/3 j13¢/%8
NOTARY 'PUBLIC 12

Chazlabad (U.P)
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1 Mahagun Metro Mall Gautam 7 Shopping Issued on
Palvi Road, Sector 3F, Vaishali, Complex/Mall | 23.06.2022, Valid
Ghaziabad, - 201001 upto 31.12.2026

2 Surya Merchant Limited 8 Shopping Issued on
(Shopprix Mall), Kaling Marg, Complex/Mall | 20.08.2024 Valid
Sector 5, Vaishali, Ghaziabad- upto 31.07.2025
201001

3 AnsalPlaza Mall, Opposite 9 Shopping mall | Issued on
Dabur Chowk, and Hotel 26.12.2023, Valid
Vaishali,Ghaziabad Email: upto 31.07.2027
ahla@ansals.com-

4 Jaipuria Mall, Ahinsa 10 Shopping Issued on
Khand-1, Indirapuram, | Complex/Mall | 06.04.2024 Valid
Ghaziabad. E-mail: upto 31.07.2028
inforujaipuriaeroup.com |

5 EDM Mall, Piot No. 1, 12 Shopping Issued on
Kaushambi, Ghaziabad, UP - Complex/Mall | 30.09.2023, Valid
201001, E-mail: upto 31.07.2026
infotseastdelliitnail.oon

|

6 Silver Spoons, C7, Vasundharaj_! 13 | BANQUET Issued on
Sector 18, Vasundhara, | HALL 19.03.2021, Valid
Ghaziabad, UP FOR 800 upto 31.07.2025
201012 PERSONS

WITH

7 Golden Tulip, C-5, Sector|l4 Hotel-160 Issued on
18,Vasundhara, Ghaziabad, UP Rooms 12.08.2023, Valid
201012 upto 31.07.2026

8 Vintage Banquets, CP-5, |15 | BANQUET Issued on
Sector 9,Vasundhara, HALL 27.09.2023, Valid
201012, Ghaziabad, UP, E-mail: FOR 400 upto 31.07.2028
info@vintacebanduets.com PERSONS

WITH

9 Galaxy Mall (MADHUVAN - 16 Multiplex and | Issued on
PROPERTIES PRIVATE LIMITED Commercial 14.09.2020, Valid
GALAXY MULTIPLEX AND Complex upto 31.07.2025
SHOPPING MALL), 64/5, Site-4
Sahibabad, Ghaziabad.

10 | Hotel CrystalPalace, Plot Number |17 Hotel-16 Rooms| Issued on
2163,Sector 16A, Vasundhara, 29.04.2024 Valid
Ghaziabad, UP 201012 upto 31.03.2025

11 | Mukut Regency Hotel, CC-1, 18 Hotel Cum Issued on
Sector 13, Vasundhara, Bangquets HALL| 02.10.2022, Valid
Ghaziabad, UP 201012. -31 ROOMS upto 31.03.2027

12 | Hotel RK Residency, Plot no 2159,|19 | HOTEL cUM Issued on
Opp Awas Vikas Complex BANQUETS 16.06.2023, Valid
Sector 16, Vasundhara, HALL22 upto 31.07.2024
Ghaziabad 201012, ROOMS

13 | Eros Mall, 2nd Floor, Eros |20 Shopping mall | Issued on

Market Place, Padmana Naidu
Marg, Shakti Khand 2 (Opposite
DPS), Indirapuram, Ghazia bad —

30.09.2023, Valid
upto 31.07.2028

Sharma)
g.[Na. 113€/58

NOTARY PUBLIC
Chaziavad (U.P)
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14 | Clarks lnn Plot No 41, Kaushamb:, 21 Hotel-26 Rooms | Issued on 30.09. 2023
Ghazizbad 201010, E-mail: ‘ Valid upto 31.07.2028 ;
|| centralreservations@clarksinn.in | [ - f
15 | The Vaishali Inn,. 339A, Sector 4, 22 Hotel-20 Rooms i Issued on 30.09.2023, |
| Vaishali, Ghaziabad 201010 i { Valid upto 31,07. 2028
16 | Banana Tree Hotel, Plot No. 14, 2, Plot 23 Banquet Hall - | lssued on 31.05,2023,
Alpha, Sahibabad Industrial Area Site 60 Rooms
4, Sahibabad, Ghaziabad, Uttar | ‘ |
| Pradesh 201010 | ! ’
17 ‘ Hotel Sunshine Park, Chander Nagar, 24 ' Hotel Cum | 1ssued on 30.09.2023, |
Near Anand Vihar Railway Terminal Banquets Hall - | Valid upto 31.07.2026
‘ Ramprastha Colony, Block D. Surya 39 Rooms |
Nagar Dethi, D-1, Dr Bhabha Marg,
| Ghasiabad, Uttr Pradesh 201013 _ 5 R
18 | Hollywood Oreams Gaur Ganga 2, 25 ] BANQUET HALL 1ssued on 01.04.2022, ‘
! Sector 4, Vaishali, Ghaziabad 201010, (700-750 | Valid upto 31.03.2025
| { | PERSONS)
| | shoowew |
}19 TSignature Global Mall “Sector 3, 27 ' Commercial Issued on 28.07.2023, !
Vaishali, Ghaziabad — 201001 E-mail: Maill IValid upto 31.07.2028 \
‘mfo@s;gnatureglobal in -
|20 | OYO 11452 Golden Castle Lodge 11, 40 Lodge/Roam 18 | “Issued on 14.05.20 2024 |
! KH No. 1/11, ndirapuram, Ne Khand |, . ’ Valid upto 31.07.2025
; Ghaziabad-201014 _ » | ]
21 | YO 1381 Hotel Pushpa Vilas, Plot Na. 42 Guest Roam - Issued on
584, -Near Pushpanjali Crosslay 12 16.06.2023, Valid
‘hospital, Sector 1, Vaishali, Ghaziabad- | upto 31.07.2024
| 201010 ) | | .
22 | West View Hotel, 108, Modeitown, | 54 HOTEL-13 | Issued on
[ G.T. Road, Near Navrang Cinema, | ROCMS 27.02.2024, Valid |
Model Town, Ghaziabad-201001 - B upto 31.03.2026 !
‘23 Rousha INN, D-81, Kaushambi, Near | 83 HOTEL-20 Issued on l
| metro station, Kaushambi, Ghaziabad- ROOMS [ 16.10.2023, valid
. 201010 . upto 31.07.2028 |
124 | Le Crescent, Plot no-14a, Mall road, 84 HOTEL-42 issued on :
| Near DPS school, Old building, Ahinsa l ROOMS 30.09.2023 Valid upto
| | khand-2, Indirapuram, Opposite Cloud ! } 31.07.2028
| 19,Ghaziabad-201014 L | g e B
|25 Ra;path Resndency, D-31, Kaushamb1 85 }‘ HOTEL-21 | “issued on
| EDM Mall road, Opposite Anand vihar ROOMS | 01.12.2023 valid upto .
i rail Station, Ghaziabad-201001 | - | 31.03.2029
26 | M/s Khatu  Shyam Restaurant 86 I Restauran{- Issued on
! {Manpango Pizza), M-35, Pratap Vihar, i 60 Seat 30.03.2024 Valid upto
| sector 12, Ghaziabad- 201009 | | | 31.03.2026
27 |Vanchu Hut, H-70, Ground Floor, 23 Restaurant— lssued on |
‘ | Biock-H, Shop No. 6 & 7, Pratap Vihar, | 32%eat | 25.05.2024 Valid upto |
‘ Sector-12, Ghaziabad- 201012 ‘ 31.03.2028
28 | Dr. Chef/Neha Sharma, MS-1, 89 Restaurant— Issued on
‘ Sector- 12, Pratap Vihar, Nagar 30 Seat 14.05.2024 Valid
Nigam Zone- II, Ghaziabad- 201001 upto.
31.03.2025
29 M_/s Saleem Chicken (New Name | 93 Restaurant— Issued on
| | New Salam Chicken), Pari [ 35 Seat 14.08.2024 Valid
| Sadakpur, Delly SahgsapurRoad, | upto
| Loni, Gh 7|..xb' "2({10_' 31.07.2024
| > = *“\ _ - -
o 4 ATT
A oo 24 JAN 2025
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30 | M/s Rajendra Club, K.K. 94 Sanquet Hall- Issued on
Enterprises {(Bandhan Banquet), 200 person 29.04.2024 Valid
Gole Park, Sector- 3, Rajender upto
Nagar, Sahibabad, ' 31.07.2028
Ghazia bad 201005 |
31 | M/s Wah ii Wah (MSRods), Plot 101 Restaurant — Issued on |
No. +0 Seat :
12.04.2024 Valid
05, NaveenPark, Sahibabad, uitco) 2 !
Ghaziabad-201005 31.03.2029
32 | Sri Rohit Ahuja 5/ Sri Vijay Ahuja | 102 Restaurant — Issued on
M/s New Poul restaurant, | 110 Seat 14.05.2024 Valid
125- B/ 1A, Anand Industrial area, | upto
Mohan Nagar, Ghaziabad-201007 31.07.2029
33 I\T/shFlock 0 Clock, Shop No. 15_27, 104 iRestaurant—— Issued on
Gaur Central Mall, Raj Nagar, 40 Seat 15.05.2024 Valid
Ghaziabad- | upto
201002 31.03.2025
34 | M/s Mahipal Yaduvanshi 109 Restaurant— Issued on
Restaurant, Near A Block, 15 Seat 15.05.2024 Valid
Shivpuri, Ghaziabad upto
NagarNigam, Zone-9, Ghaziabad- 31.03.2025
201009
35 | M/s Real Flavour UP (Dosa Factory) 112 Restaurant— Issued on
Plot No. 06, Main G.T. Road Sector- I3O Seat 03.05.2024 Valid
5, Rajendra Sahibaba Ghaziahad- upto
201005 ‘ 31.03.2028
36 | M/s SKY garden café & Restaurant, 113 Restaurant — issued on
Shubh aarambh foods and caterers, 28 Seat 03.08.2024 Valid
First floor, MS- 20 and ms-23, upto
sector- 12, Mirzapur, Ghaziabad 31.03.2025
Nagar Nigam Zone-6, Ghaziabad- | |
201009 |
37 | M/s S R Hotel Delhi Meerut Road 114  [HOTELS- 12 Issued on
Near Hanuman Mandir, Asalat ROOMS, 19.07.2024 Valid
Nagar, Muradnagar, Ghaziabad - RESTAURANT upto
201006 AND PARTY 31.0.2025
|HALL
38 M/s Ahuja Vaishno Bh-ojna;laya, 115 Restaurant-—- | Issued on
Mohan Nagar, Ghaziabad- 201007 120 Seat 14.05.2024 Valid
upto
31.07.2029
39 | M/s Food Work Shop, C-84, RDC 118  [Restaurant — | Issued on
Raj Nagar, Ghaziabad- 201002 95 Seat 15.05.2024 Valid
upto
31.03.2029
40 | M/s Urbon I Punjab Foods Pvt. Ltd., 119 Restaurant — Issued on
Windsor Market, Shop No-29, 30 Seat 31.05.2024 Valid
Vaibhav Khand, Indirapuram, upto
| Ghaziabad- 201014 31.03.2029
41 | 1\_/I/s AngithiDhaba (Shree Shyam 120 Restaurant Issued on
Food), Arthla Mohan Nagar, (Food and 14.05.2024 Valid
Ghaziabad- 201007 Beverages Item) | upto
— 60 Seats l 31.07.2029
~ X
AT ED

15



1443

42 | M/s Haridra Hospitality 122 Restaurant — Issued on
Swadesi Tandoor KIOSK No-1, 35 Seat 14.08.2024 Valid
Shop No-1,2, Windsor Street, | upto
Vaibhav Khand, 31.07.2029
Indirapuram, Ghaziabad- 201014
43 | M/s Maa Ambey Foods, C-51, RDC, 125  [Restaurant — | Issued on
Rajnagar, Ghaziabad- 201002 50 Seat 24.05.2024 Valid
| upto
31.03.2029
44 | M/s Anu Da Rendezvous, C-9697, 127 Hotel-16 Room Issued on
RDC, Rajnagar, Ghaziabad - with restaurant | 02.05.2024 Valid
201002 upto
31.03.2029
45 | M/s Kamal Dtha,Sector-l6, 129 "~ [Restaurant — Issued on
Vasundhara, Ghaziabad- 201012 50 Seat 17.04.2024 Valid
upto
1 02 A0
M/s Shree Rathnam, Near 133 Restaurant — Issued on
Kaushambi Metro  Station, 15 Seat 30.05.2024 Valid
46 | Kaushambbhi, upto
Ghaziabad- 201012 31.03.2029
47 | M/s Rosellia Suites & Benquet 136 BANQUET HALL | Issued on
Hall, Plot No.-Cp-04, Sec-11, —CAPACITY-100| 14.05.2024 Valid
Vasundhara, Ghaziabad- 201012, FERSON upto
31.07.2028
48 | M/s Elara Banquet Hall, INS-9,  [138 [SANQUET HALL | Issued on
Sector-4, Vasundhara, Ghaziabad i —CAPACITY-200| 14.05.2024 Valid
PERSON upto
49 | M/s Ram Vatika Community 143 i:]a_nquet-Hall I-éssuled on B
Center, Village Sikandarpur, For 150 Persons = 25.06.2024 Valid
Opp. Hindon Airport, Ghaziabad- with 4 Rooms upto
201004 | | 31.03.2026
M/s Green Valley, Khasra No. 149 _Sanql.l.et_Hall Issued on
372, Green Velly Farm House, For 250 Persons | 24.05.2024 Valid
50 | Sikandarpur, Ghaziabad- 201004 with 4 Rooms upto
31.03.2025
51 | M/s Friends Hospitality, 4th Floor, 152 Restaurant -- | Issued on
D27, RDC Raj Nagar, Ghaziabad- | 30 Seat | 15.05.2024 Valid
201002 | upto 31.03.2025
.l 1
»
14. 52 units do not have Consent to Operate and details such units are
as under:-

Sr. No.| Name and Address Respondent
No
1. Hotel Frank INN, 13, Railway Road, Bazaria, 28
Ghaziabad- 201001
2. Hotel Parth INN, C-1, Govindpuram,Hapur| 29
Road,Ghaziabad-201013
Hotel Samrat, Kaushambi 024 flaushambi, 30
4 [&Raziabad- 21220, T T =D
W? N AT v/
1\‘-."_’ \ i [
f'\\ \‘ .fl-
| * B (sandgog Pharma) 16
' -dpy Teuanls
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0YO0 12764 Grand INN, 4/353. Behind Rawal
Pindi Jewellers Market Sector 4, Vaishali,
Ghaziabad-201014

31

Hotel 12807, Amaira Hotel arXBgnqﬁets 1. Plot
No. 1, Village Praladhgari, Vasundhra
Ghaziabad-201012

32

OYO 9301, Hotel Red Bury, Kalka Garhi
Chowk, Ghaziabad-201001

33

AT Residency, D-75, Kaushambi, Opp. Pacific
Mal, Near Anand Vihar Metro Station,
Ghaziabad-201010

34

OYO 421, One Hotel, 653/1, Shakti Khand, 3rd,
Nehar Road, Ghaziabad-201010

35

OYO 13576, Hotel Residency, 7171 Gupta
colony, GT Road, Near Ramte Rani Road,
Ghaziabad-201001

36

10.

0OYO 13758 XS. Residency E3Dr, Bhabha Marg,
HIG Flats, Chander Nagar, Surya Nagar,

Ghaziabad-201011 r

11.

0YO 10591 Hotel Parktel 583, Vijay laxmi Pandit
Marg, Near Omaxe Plaza, Shakti Khand 2,
Ghaziabad-201010

38

12.

OYO 11407 Hotel Royal King 171, 14D, 132,
Ehsaan All, Bazaria, Ghaziabad-201001

39

13.

0YO0 12833 Century Grand 6, Wazirabad Road,
Near Bhopura Chowk Petrol Pump, Sahibabad,
Ghaziabad-201005

14.

OYO 9178 Hotel New Central Park, Plot No. D-
36, Kaushambi, Behind Kaushambi  Metro
Station, Ghaziabad- 201010

41
43

15.

OYO 947 Hotel Palazzo Di Lara, Plot No 11- 12,
Sector-3, Near gate No.1 of Mahagun Metro Mall,
Valshah, Ghaziabad-201010

44

16.

Hotel Taru INN  306-307, Railway
Road, Bazaria, Ghaziabad-201001

45

17.

Maiden Residency, 344/1, Pandav Nagar, Near |
Hospital Columbia Asia Ghaziabad-201002-

46

18.

Hotel Minar, 12/13 Chhoti Bazaria, Railway
Road,Ghaziabad-201001

47

19.

Hotel Grand, TusharChaudhary  More, GT
Road,Ghaziabad-201001

20.

48

Hotel Shri Drona, 160, Main NH-24,Khora
Colony,Adarsh Nagar, Opposite Indirapurarn,
Ghaziabad-201014

49

21.

Hotel Raghav, N343-A, Railway
Road, Bazaria,Ghaziabad-201001

50

22.

Hotel Prithvi Palace, 2 E 221, Nehru Nagar,
Ambedkar Road, Ghaziabad-2: ,JIlOO 1

51

23.

Hotel Imperial, 171, Railway { pp Police
Chowk, Bazaria, Ghamﬁ?ad—

52

Ghd’\aoad (V.7
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24. Hotel Parth Paradise, B-18, Surya Nagar, Opp. 53
Vivek Vihar, Delhi NCR, Ghaziabad-201010

25. Redbury Hotel, B3Ambedkar Road, Ghaziabad- 55
201001

26. Hotel Blue Stone, Plot No. 5,_Sec-14, Near 56
Seemant Vihar, Kaushambi, Ghaziabad-201010

27. Hotel Tushar Elegant, KM-35, Kavi Nagar, 57
Ghaziabad- 201002

28. Madhu Regency, 11-M-69, Nehru| 58
NagarSociety,Ambedkar Road, Ghaziabad-
201001

29. Hotel Supreme, 126.127 Railway 59
Road, Bazaria,Ghaziabad-201001

30. Hotel Shubham,  City, 20, Railway 60
Road, Bazaria,Ghaziabad-201001

31. Hotel Sharda Ghaziabad, 21 Old Munsfi Road, 61 |
Navyug Market, Naya Ganj, Ghaziabad-201001

32. Hotel Heaven, Near Truck Union, GT Road, 62
Ghaziabad- 201001

33. Hotel Embassy, 166 Railway Road, Bazaria, 63
Ghaziabad- 201001

34. Darshan Hotel, Plot No. 240, Adarsh Nagar, 64
Khora Colony, Opposite Indirapuram,
Ghaziabad-201014

35. Bharat Guest House, 6-1, Su;y_a Nagar, Near 65
Raghunath Mandir, Ghaziabad-201011

36. Hotel Marina, 162, Railway Road, Bazaria, 66
.Ghaziabad- 201001

37. Hotel Aashiyana, 160 Rahmed Ali Compound 67
Railway Road, Ghaziabad- 201001

38. City Lodge, 198, Kallupura, Maliwara Chowk, 68
Ghaziabad- 201001

39. Hotel Quizz @ railway station (1 Min Walking 69
distance), 16 Railway Road, Bazaria, (Near
Ghaziabad Railway Station) Ghaziabad-201001

40. 0YO 13602 Hotel The Town House B-21-22, RDC| 70
Rajnagar, Ghaziabad-201001

41. Swiss Hotel, GT Road Near Opulent Mal, 71
Ghaziabad- 201001

42. Ace Manor Hotel, 28/1/5-6. Sahibabad 72
industrial Area Site 4, Ghaziabad- 201010

43. Hotel Elite, Ghanta Ghar, Railway 73
Road,Plot N Ghaziabad-201001

44, Yash Guest House Ghaziabad, R-115, Vakil | 74
Colony, Pratap Vihar, Ghaziabad-201
Heritage inn Ghaziabad, [ - 75

45.

2,Rampuri, Near Surya Nagar.| : %065
Rampuri Park), Ghaziabad/Ad1G 1

NOTA Y P
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46. BLACK STONE HOTEL, Plot No 378 Main Link | 76 '
Road, Vasundhara Sectori 16, Opposite Reliance
Euro Park Ghaiiabad-201012

47. OYD 12123 Hotel Sweet Dreams, Nathan 77
Highway 24, Lal Kuan Near Radha Krishna
Public School, Lal Kuan,
Ghaziabad-201009

48. CITY HOTELS & BANQUETS, II M-68, Nehru 78
Nagar, Opposite Nehru Yuva Kendra, Ambedkar
Road,

49, 0YO0 9750 Hotel Atithi, 156/157, Ahasan All 79
Compound, Railway Road Bazaria, Ghaziabad-
200101

50. Aggarwal Lodge, Shop No-159 Ehsan Ali 80
Compound Railway Road, Bazaria Ghaziabad-
201001

S1. Hotel shiva, Khasra No.161, G.T._Road, Lal Kuan, 81

52. Hotel Metro 1, A40, Block A, Lohia Nagar, 82
Ghaziabad-~ 201001

15. 03 units are lying permanently closed. Details whereof are as

under:-

Sr. Respondant No | Name and Address

No.

1- 97 M/s Bella Vista (Treeza Gill), NS-1, Sector-12,
Block-N, Pratap Vihar, Ghaziabad-201009

2- 98 M/s Laxmidarshan, 192/1, Prakash
Industrial  Estate Adjoining Raj Bagh, Rajendra
Nagar, Sector-3, Ghaziabad Nagar Nigam Zone-03,
Ghaziabad-201001

3- 106 M/s Devi Dayal Food Private Limited, KB-75, Kavi
Nagar Ghaziabad-201002

16. Further 40 units do not have Consent to Operate under Water Act,
1974 and Air Act, 1981 out of which 25 units have been issued show
cause notices for closure and closure orders have been issued in respect

of 15 units. Details of 25 units which have been issued notices for closure

and 15 units where closure orders have bgen igsued ,are as under;-

19
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| Sr. | Name and Address of Unit |Respond | Latest Action Taken

| No. ent No

1. Aditya Mall, Nyay Khand- 11 UPPCB vide letter dated 16.08.2024 issued

| 2, Indirapuram, Show cause notice with new name Aditya

| Ghaziabad- 201010 Mall Traders Association  (Regd), |
BF-36, Aditya Mall  Indirapuram,
Ghaziabad (Old |
Name Aditya Mega City (Aggarwal
Associates |
Promoters  Ltd), CFH-03, Vaibhav
Khand, Indirapuram, Ghaziabad under
section 33A of Water (Prevention and
Control of Pollution)
Act. 1974 along with imposition of
environmental compensation of Rs,
2,85,31,250J-

2. M/s Garam Dharam, Plot 116 UPPCB vide letter dated 16.08.2024 issued
No-1, Arthla, Mohan | Show cause notice under section 33A of
Nagar, Ghaziabad- Water {Frevention and Control of Pollution)
201007 | Act. 1974 along with  imposition of

' environmental compensation of Rs.
[ 2,81,250/-

3. M/s Hotel Grand Tushar, |117 UPPCB vide letter dated 16.08.2024 issued

178, bagh Bhtyari, Show cause notice under section 33A ol

[ Chudhary  More, G.T. Water (Prevention and Control of Pollution)
Road Near Railway Act. 1974 along with  imposition of
Station, Ghaziabad- environmental compensation of Rs.
201001 2,81,250/-

4. M/s Balaji Enterprises 121 UPPCB vide letter dated 16.08.2024 issued
(Hotel Haveli Palace), Plot Show cause notice under section 33A ol
No-22, Sector-03, Water {Prevention and Control of Pollution)
Vausndhara, Ghaziabad — Act. " 1974 along with  imposition of
201012 environmental compensation of Rs.

2,57,812/-
5. M/s The Walk Restaurant .123 UPPCB vide letter dated 16.08.2024 issued
Bar & Hookah Bar, C-69, Show cause notice under section 33A of
I RDC, Rajnagar, Water (Prevention and Control of Pollution)
| Ghaziabad- 201002 Act. 1974 along with imposition of
environmental compensation of  Rs.
2,42,187/-

6. M/s Sohan Foods, C-63, 124 UPPCB vide letter dated 16.08.2024 issued
RDC, Rajnagar, Show cause notice under section 33A ol
Ghaziabad- 201002 Water {Prevention and Control of Pollution)

Act. 1974 along with  imposition of
| environmental compensation of Rs.
2,42,187/-

7. M/s Megatech Products 126 UPPCB vide letter dated 16.08.2024 issued
Pvt. Ltd, D-3,4, and 5 Show cause notice under section 33A of
Rajnagar, Ghaziabad. KF- 7, Water (Prevention and Control of Pollution)
Kavi Nagar, Ghaziabad- Act. 1974 along with imposition of
201001 environmental compensation of Rs.

2,10,937/-
8. M/s Handi Restaurant, R- |128 UPPCB vide letter dated 16.08.2024 issued

1/77,RDC, Rajnagar,
Ghaziabad- 201002

2,34,360/- \/

Show cause notice under section 33A of
Water (Prevention and Control of Pollution)
Act. 1974 along with imposition of
environmentfil | compensation of Rs.

Chaziabad (U.7)
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9. M/s Great Research 130 UPPCB vide letter dated 16.08.2024 issued |
Hosiptality Service& Show causc notice under section 33A of
Hoikah Bar, Plot No-B-15, Water (Prevention and Control of Pollution) |
3rd Floor, RDC Rajnagar, Act. 1974 along with imposition of
Ghaziabad- 201002 environmental compensation of Rs. |

2,73,420/-
| I |

10. [ M/s- Vizima Hospitality 131 UPPCB vide letter dated 16.08.2024 issued
LLP, 62, Rajiv LIC Building, Show cause notice under section 33A of
Khora Colony, Ghaziabad- Water (Prevention and Control of Pollution)
201003 Act. 1974 along with imposition of

environmental compensation of Rs.
2,73,420/-

11. | M/s Walk In The Woods 132 UPPCE vide letter dated 16.08.2024 issued
Pvt. Ltd., Gour Height, Show cuuse notice under section 33A of
Shop No-12,13,14, GF Water (Prevention and Control of Pollution)
and LGF-1, Sec-4, Act. 1974 along with imposition of
Vaishali, Ghaziabad- environmental compensation of Rs.
201019 2,96,856/-

12. | M/s Kinsfolk Hotel |134 UPPCB vide letter dated 16.08.2024 issued

& Show cause notice under section 33A of
Banquets Hall, Plot No-| Water (Prevention and Control of Pollution)
19, Sector-3, Vasundhara, Act. 1974 along with imposition of
Ghaziabad-~ 201012 environmental compensation of Rs.

1,71,864/-
13. | M/s Radha Govind Vatika 135 | UPPCB vide letter dated 16.08.2024 issued
| party Lower, Plot No. 10, Show cause notice under section 33A of
Sector-10, Jain Mandir | Water (Prevention and Control of Pollution)
Road, Vasundhara, Act. 1974 along with imposition of
Ghaziabad - 201012 environmental compensation of Rs,
1,48,437/-

14. | M/s Mangalam Banquet 137 UPPCB vide letter dated 16.08.2024 issued
Hall, Plot No.-10-D, | Show cause notice under section 33A of
Sector-10, Vasundhara, Water (Prevention and Control of Pollution)
Ghaziabad- 201012 Act. 1974 along with imposition of

environmental compensation of Rs.
] 1,71,864/-

15. | M/s Welcome Om Green: 139 ‘ UPPCB vide letter dated 16.08.2024 issued
Fous, Village Sikandarpur, Show cause notice under section 33A of
Opp. Hindon Airport, Water (Prevention and Control of Pollution)
Ghaziabad- 201004 | Act. 1974 along with imposition of

environmental ‘compensation of Rs.
| 2,18,750/-

16. | M/s Raj Farms, Khasra | 140 UPPCB vide letter dated 16.08.2024 issued
No. 293, Village Show cause notice under section 33A of
Sikandarpur, Opp. Hindon Water (Prevention and Control of Pollution)
Airport, Ghaziabad- Act. 1974 along with imposition of
201004 environmental compensation of Rs.

2,42,172/-

17. | M/s Royal farmhouse, 141 UPPCB vide letter dated 16.08.2024 issued
Khasra No. Show cause notice under section 33A of

124 /293, Water (Prevention and Control of Pollution)
Village Sikandarpur, Opp. Act. 1974 along with imposition of

asic environmental compensation of Rs.
2,42,172/-
(/

2 & JAN 2025
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Restaurant & Benquet
Hall, V.S. Food Opp.
Police Station, U ppar
Bazar, Near Railway

Road, Modinagar,

| Ghaziabad - 201204

| 18. | M/s Signature Farms, | 142 UPPCB vide letter dated 16.08.2024 issued
Khasra No. 122/293, Show cause notice under section 33A of
Village Sikandarpur, Opp. Water (Prevention and Control of Pollution)
Hindon Airport, Act. 1974 along with imposition of
Ghaziabad- 201004. environmental compensation of Rs. |
2,42,172/- |

19. | M/s Gokul Dham, Khasra |144 UPPCB vide letter dated 16.08.2024 issued |
No. 162/3,Village Show cause notice under section 33A of
Sikandarpur, Opp. Hindon Water (Prevention and Control of Pollution)
Airport, Ghaziabad- Act. 1974 along with imposition of
201004. environmental compensation of Rs.

| 2,18,750/-

20. | M/s Palki Farms, Khasra 145 | UPPCB vide letter dated 16.08.2024 issued
No317, Village Show cause notice under section 33A of
Sikandarpur, Opp. Hindon Water (Prevention and Control of Pollution)
Airport, Ghaziabad.- Act. 1974 along with imposition of
201004 environmental compensation of Rs.

2,18,750/-

21. | M/s Party Shine, Village|146 UPPCB vide letter dated 16.08.2024 issued

Sikandarpur, Hindon civil, Show cause notice under section 33A of
Water (Prevention and Control of Pollution)
Act. 1974 along with imposition of
environmental compensation of Rs.
2,42,172/-

22. | M/s Brij Bhoomi, 147 UPPCB vide letter dated 16.08.2024 issued
Sikandarpur, Bhopura, I Show cause notice under section 33A of
Near Hindon Domestic | Water (Prevention and Control of Pollution)
Airport, Ghaziabad- | Act. 1974 along with imposition of
201004 environmental compensation of Rs.

2,42,172/- |

23. | M/s Lotus Farms, 148 | UPPCB vide letter dated 16.08.2024 issued
Sikandarpur, Bhopura, Show cause notice under section 33A of |
Near Hindon Domestic | Water (Prevention and Control of Pollution) |
Airport, Ghaziabad- Act. 1974 along with imposition of
201004. environmental compensation of Rs.

2,18,750/- |
|

24. | M/s Mahasja Shiknji & 150 | UPPCB vide letter dated 16.08.2024 issued
Restaurant, Delhi Meerut Show cause notice under section 33A of
Road, Kadara bad | Water {Prevention and Control of Pollution)
Modinagar, Ghaziabad- | Act. 1974 along with imposition of
201204. environmental compensation of Rs.

l 2,03,125/-
25. | M/s Spice Gardeen 151 | UPPCB vide letter dated 16.08.2024 issued

Show cause notice under section 33A of
Water (Prevention and Control of Pollution)

Act. 1974 along with imposition of
environmental compensation of Rs.
| 2,083,125 /-

2 & JAN 2025
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Sr. [Name & Address ofResponda | Latest action Taken

No. |Units nt No.

1- Hotel Clarks Inn 26 UPPCB issued a closureorder

Apple on 13.08.2024 under section33A the
Tree, C-2, Raj Nagar provisions  of Water (Prevention
District Centre, and Control of Pollution) Act. 1974 along
Ghaziabad-201001. 12 with EC Rs. 4,60,000/-
mail: admindichobs.in

2- M/s Royal Enterprises,| 87 UPPCB issued a closureorder
FF3, Plot No.04, Archana| on 13.08.2024 under section 33A the
Apartment, Naveen Road provisions  of Water (Prevention
Bhopura, Ghaziabad- and Control of Pollution) Act. 1974 alongJ
201005 with EC Rs. 22,34,232/- l

3- M/s Pind Baliuchi (Unit| 90 UPPCB issued a closureorder
of Excellence Hospitality) on 13.08.2024 under section 33A the
Shop No. 303, In provisions  of Water (Prevention
panchsheel square at and Control of Pollution) Act. 1974 along
plot no C3, with EC Rs. 1,42,64,712/-

Crossing republic Village
Dundahera, Ghaziabad-
201016

4- Hotel Platinum, 192/1, | 91 UPPCB issued a closureorder
Prakash, Raj Bagh Metro on 13.08.2024 under section33A the
Station, G.T. road, provisions  of Water (Prevention
Sahibabad, Ghaziabad- and Control of Pollution) Act. 1974 along
201015 | with EC Rs.31,09,176/-

5- M/s  GoldenLeaf 92 UPPCB issued a closureorder
restaurant Party Hall, on 13.08.2024 under section 33A the
Deepak Kumar provisions  of Water (Prevention
Balaji Hospitality 01, and Control of Pollution} Act. 1974 along
Naveen Park, Sahibabad, with EC Rs. 8,12,448/-

Jhandapur, Ghaziabad.
Ngar Nigam Zone- 4,
Ghaziabad-201005

6- M/s Hotel FlorishOld| 95 UPPCB issued a closureorder
Name Hotel Royal on 13.08.2024 under section 33A the
Mahal, H. No. 06, provisions  of Water (Prevention
Naveen Park, and Control of Pollution) Act. 1974 along|
Rajendra with EC Rs. 38,20,068T
Nagar, Sector-3,

Ghaziabad Nagar Nigam
Zone-3, Ghaziabad-
201001

7- M/s Ashish Kumar| 96 UPPCB issued a closureorder
Yadav on 13.08.2024 under section33A the
(Horn Ok Eat), H- provisions  of Water {Prevention
73, and Control of Pollution) Act. 1974 along
Sector-12, *Pratap Vihar, with EC Rs. 49,99,680/-

Sector-12, Mata Colony,
Ghaziabad Nagar Nigam
Zone-6, Ghaziabad-
201001

Reg.
NQTA

Chanabad {(U.P)
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8- M/s Devyani 99 UPPCB issued a closureorder
International Limited, on 13.08.2024 under section33A the
K.F.C. Shop no. GF-16 & provisions of Water (Prevention
FF-4 to 09, GH Plot No. and Control of Pollution) Act. 1974 along
06, Paramount with EC Rs. 1,42,64,712/-

Spectrum, Paramount
Symphony, Crossing
Republic NH-24,
Ghaziabad-201016

9- M/s Kathi Food Junction{ 100 UPPCB issued a closureorder
& Café, Shop No. 6/158, onl3.08.2024 under section33A the
Sector-2, Rajendra provisions  of Water (Prevention
Nagar, Sahibabad, and Control of Pollution) Act. 1974 along
Ghaziabad-201005 with EC Rs. 38,66,940/-

10- |M/s Swade Punjab Old 103 UPPCB issued a closureorder
Name Happy Punjab, on 13.08.2024 under section33A the
Plot No. 07, Sector- provisions  of Water (Prevention
5, Rajendra  Nagar, and Control of Pollution) Act. 1974 along
Sahia bad, Ghaziabad- with EC Rs. 27,88,884/-

201005

11- |M/s Ranya Ma nya 105 | UPPCB issued a closureorder
Enterprises, Shop UGF | on 13.08.2024 under section33 the
40, 41, Ajnara provisions  of Water (Prevention
Gen X Crossing and Control of Pollution) Act. 1974 along
Republik, with EC Rs. 14,29,596/-

Dunduhaida, Ghaziabad,
Nagar Nigam Zone-08,
Ghaziabad-201001

12- |M/s Tanddori Chaska | 107 UPPCB issued a closureorder
{Old Na me Shreshth on 13.08.2024 under section33A the
Gandhi (Food Forest), J- provisions  of Water (Prevention
65, Sector-12, Block- and Control of Pollution) Act. 1974 along
i, Pratap Vihar, with EC Rs. 10,07,748/ -

Ghaziabad- 201009

13- |M/s Jubilant Foodworks | 108 UPPCB issued a closureorder
Ltd (Dominos Pizza) on 13.08.2024 under section33A the
Ground floor, Shop No. provisions  of Water {Prevention
01, Commercial Plot no. and Control of Pollution) Act. 1974 along
NS-01, Sector-12, Pratap with EC Rs. 1,42,64,712/-

Vihar, Ghaziabad-
201009
14 |M/s Metro Golden 110 UPPCB issued a closureorder

Residency B & B, Main
G.T. Road, U.P. Border,
Ghaziabad-201009

on 13.08.2024 under section33A the
provisions  of Water (Prevention
and Control of Pollution) Act. 1974 along
with EC Rs. 7,34,328/~

deep Sharma) 24
(;:?:; M2, 113€/88
NOTARY PUBLIC 24 JAN 2025

Chaziavad (U.P)
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3, Sector-5,
Rajendra
Nagar, Sector-2

M/s TMF Cafe, Plot No.

UPPCB  issued a
onl3.08.2024

the provisions of
&

under section33A

closureorder

Water(Prevention|

and Control of Pollution) Act. 1974 along

5, Ghaziabad Nagar
Nigam Zone-2,
Ghaziabad 201005

with EC Rs.

17.

which have valid consents and are as under:

»

It is further said that 17 establishments have been newly identified

Ghaziaﬁa

i (U.P)

Sr. P\[ame of Hotels Address |Capacity | Status of CTO |

No.

1. NAZEER Plot No. 511,Chauhan |Veg/Non-Veg Issued on
HOSPITALITY PVT| Complex, Sector-12, |Cooked, Semi 29.04.2024, Valid
LTD Vasundhara Ghaziabad Cooked, upto 31.03.2027

Marinated
items - 60
‘MT/ Month
2. TROT HOTELS SB-26, SHASTRI Hotel (Room/ N
NAGAR, GHAZIABAD. | capacity- 31 nos) |Issued on
06.04.2024  Valid
‘ upto 31.03.2029
3. /s VELVET LEAF | KHASRA NO 556, NOOR |Banquet _ Issued on
NAGAR, RAJ Hall-total |27.03.2024 Valid
NAGAR plot areajupto 31.07.2026
EXTN, Ghaziabad. 4403.53sqm
| |

4. SADIT  INFOTECH| KHATA NO. OLD 00771 |Commercial/funct| Issued on,

PVT LTD NEW 1408 KHASRA |ion Hall & Hotel-{27.03.2024 Valid
NO.- 536 AT VILLAGE - [13571.58 SQM upto 31.07.2028
NOOR NAGAR,
PARGANA- LONI,
DIST1.-GHAZIABAD.

5. KAYTEEGEE H.N. 2, BLOCKB, |RESTAURANTS |lIssued onl
RESTAURANTS AND | SECTOR 2, KHORA AND SWEETS -20/22.03.2024  Valid
SWEETSPRIVATE G HON, KHORA, |Seat upto 31,07.2024
LIMITED GHAZIABAD.

6. [NAZEER S-52 Site -4, Industrial |Veg/Non-Veg Issued on|
HOSPITALITY PVT| Area, Sahibabad, Cooked, Semi 14.03.2024 Valid
LTD Ghaziabad. Coolked, upto 31.07.2025

Marinated - 60
MT/Month
|
7. KNK FOOD AND |H No S C 125, Shastri |Food and| gsyued oni
SBEVERAGES Nagar,Ghaziabad Beverages 13.03.2024 Valid
201001 upto 31.03.2026
8. VYANZAN PLAZA PLOT NO-9, KHASRA |SWEETS, Issued on
NO-549 RAIDHANI NORTHINDIAN & |13.03.2024  Valid
ENCLAVE VILLAGE PAW CHINESE FOOD-|upto 31.03.20238
< ) e, | SADAKPUR  LONI 0 Seating
A7 1) GHAZIABAD. /
,;,.’ (\ * L .-__'\ M \% ———
TN ATTERJED
(Sand Q ‘Qfm§) 2 ‘* JAN 2025
Reg. (Na/[V13€/8 25
NOTARY PUBLIG
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WINDSOR PARK, PLOT
NO-5, VAIBHAV KHAND,
INDIRAPURAM,
GHAZIABAD.

9. PRINCIPE UB-02, REAL SQUARE,Restaurant (Food Issued on|
RESTAURANT PLOT NO 19, SECTOR-3, and Beverages 15.03.2024  Valid
VASUNDHARA, Item) — 40 Seats |upto 31.03.2026
G HAZIABAD. i
|
10. I\ls Orana Hotel and | Gaur Ganga-2, Phase-1, Restaurant- issued on
Convention  unit of| Sector-4, Vaishall, 60seat, 106.03.2024  Valid
Gupta jee tent Tehsil-Ghaziabad, Room-50, upto 31.07.2028
Services FM Ltd District-Ghaziabad. Banquet
\___ Hall-04
11. THE MARSHAL 354, Razapur Road, BANQUET HALL |Issued on
Pandav Nagar, 06.03.2024  Valid
Ghaziabad. upto 31.03.2029
12. WWADH FOODS Under Kaushambi Bakery Foods & |Issued on|
Metro Fast 26.02.2024 Valid
Station,GHAZIABAD,20 |Food upto 31.03.2026
1010
13. GOOSE BUMPS C-69 RDC RAJ NAGAR Restaurant-90 Issued on
GHAZIABAD. Chair 14.02.2024 Valid
upto 31.03.2029
14, |VEDANTAM Khasra No-917M, Noor HOTEL -13|Issued on
COMPLEX Nagar,Raj Nagar ROOMS, 08.02.2024  Valid
Extension, Main Road, BANQUET HALL upto 31,07.2026
GHAZIABAD, & Restaurant
shops
15, PRESENT FOOD| AG-9, 7, 8, 42, 43, 44, |Food and Issued on
IAND BEVERAGES| 45, and AF-42, AF-4, Beverages/Restau| 06.02.2024  Valid
IPVT LTD AF- 5A, AF-56, Aditya  |rant 50 Seating | upto 31.07.2028
City Center, Vaibhav
Khand, Indirapuram, |
Ghaziabad. |
16. NEW RAJA VAISHNOQO| PLOT NO. 1, G.T; ROAD, RESTAURANT- Issued on|
BHOJNALAYA MOHAN NAGAR, 120 SEATING 14.05.2024 Valid
GHAZIABAD. upto 31.07.2029
17. FPRIM ESERVE| NAMASTE  PUNJAB, RESTAURANT-25 |Issued on
HOSPILALITY PVT| SHOP NO-13, 14, SEATING 14.05.2024 Valid
LTD GROUND FLOOR, upto 31.03.2029

Pursuant to notices issued to Proponents, respondents 138, 88,

responses.

129, 140, 141, 143, 10, 84, 20, 27, 125, 127 and 52 have filed their

In view of the order which we propose to pass, we are not referring

2 & JAN 2025

R

2. 113€/98

Reg. : °
NOTARY PUBLIC
Cha

slavad (V.P)
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20. We have heard learned counsel for parties and with consent of

parties, we are deciding this matter.

21. In respect of the Proponents, their consent has already been
obtained under the provisions of Water Act, 1974 and Air Act, 1981, as
the case may be, there is no legal obstruction in their continuance and
functioning. Therefore allow these units to function without any further
obstruction subject to further requirement of renewal of consent, etc. as
the case may be, which they will obtain in accordance with law whenever
occasion arises. The establishment shall also observe and comply the
consent conditions strictly. On this aspect, UPPCB shall make periodical
inspections and monitor compliance of consent conditions in respect of

the said proponents.

22. In respect of the proponents who have not obtained any consent
till date, looking to the facts and circumstances and also the fact that in
most of the cases, it is the lack of knowledge or information by the
concerned proponents, we allow them three months’ time to apply and
obtain consent from the competent authority i.e. UPPCB. After three
months, hospitality establishments who have not obtained consents shall
not be allowed to operate. Appropriate orders for closure of such units
shall be passed by the competent authority of UPPCB in accordance with
law and actual closure shall be monitored effectively till the statutory
consent is obtained by such Proponents and thereafter they would
continue to comply with the consent conditions. With regard to such
Proponents who failed to obtain consent within the time allowed by this
Tribunal, competent authority of UPPCB shall also take punitive,

preventive, prohibitive and remedial steps ingcluding, assessment and

ATTEJTED

\ / 2 & JAN 2028
| (3andegp ISharma)
/ Reg. Mp. 113€/68
NOTARY PUSLIC
Chazlapad (U.7.)
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23. In respect of the orders of Environmental Composition already
passed by the UPPCB, we clarify that these orders are appealable under
the relevant Statutes. Therefore, the aggrieved persons may avail such
statutory remedy in accordance with law and this order shall not affect
those orders already passed. However, in respect of the closure orders
already passed, but later consent has been obtained, appropriate order to
enable the such proponents to operate shall be passed by the competent

authority of UPPCB in accordance with law without any further delay.

24. A compliance report shall be filed by UPPCB showing status as on
31.12.202 by 15.01.2025 before Registrar General of this Tribunal and if
any further order is required, the matter shall be placed before the Bench

concerned.

25.  With the above directions/observations, this Original Application

is disposed of.

26. A copy of this order be forwarded to UPPCB by email for

compliance.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
August 23, 2024
Original Application No. 294/2023
AB

NOTARF BUBLIC 2
Chaziavad 0.7y & & JAN 2025
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Annexure A/3

Sr.
No.

Name & Address of
Units

action Taken

Remarks

Hotel Clarks Inn
Apple Tree, C-2, Raj
Nagar District Centre,
Ghaziabad-201001.
E-mail:
admin@chobs.in

UPPCB issued a closure
order on 13.08.2024
under section 33A the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
4,60,000/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint  committee,
coristituted by the
District - Magistrate,
Ghaziabad.

Hotel Platinum,
192/1, Prakash, Raj
Bagh Metro Station,
G.T. road, Sahibabad,
Ghaziabad-201015

UPPCB issued a closure
order on 13.08.2024
under section 33A the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC
Rs.31,09,176/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,
constituted by the
District Magistrate,
Ghaziabad.

‘Nigam

M/s Golden Leaf
restaurant Party Hall,
Deepak Kumar Balaji
Hospitality 01,
Naveen Park,
Sahibabad,
Jhandapur,
Ghaziabad Ngar

Ghaziabad-201005

Zone- 4, |

UPPCB issued a closure
order on 13.08.2024
under section 33A .the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
8,12,448/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,
constituted by the
District = Magistrate,
Ghaziabad.

M/s Hotel Florish Old
Name Hotel Royal
Mahal, H. -No. 06,
Naveen Park,
Rajendra Nagar,
Sector- 3, Ghaziabad
Nagar Nigam Zone-3,
Ghaziabad-201001

UPPCB issued a closure
order on 13.08.2024
under section 33A the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
38,20,068/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,

constituted by the

District Magistrate,
Ghaziabad.

M/s Ashish Kumar
Yadav (Horn Ok Eat),
H-73, Sector-12,
Pratap Vihar, Sector-
12, Mata Colony,
Ghaziabad
Nigam Zone-6,
Ghaziabad-201001

Nagar

UPPCB issued a closure
order on 13.08.2024
under section 33A the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
49,99,680/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,
constituted by the
District Magistrate,
Ghaziabad.

24 JAN 2025
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6- M/s Devyani | UPPCB issued a closure | Disconnection of the
International Limited, | order on 13.08.2024 | electricity and sealing
K.F.C. Shop no. GF-16 | under section 33A the | of their DG sets by the
& FF-4 to 09, GH Plot | provisions of Water | joint committee,
No. 06, Paramount | (Prevention and Control | constituted by the
Spectrum, of Pollution) Act. 1974 | District Magistrate,
Paramount along with EC Rs. | Ghaziabad.
Symphony, Crossing | 1,42,64,712/-

Republic NH-24,
Ghaziabad-201016

7- M/s Kathi  Food | UPPCB issued a closure | Disconnection of the
Junction & Café, Shop | order on 13.08.2024 | electricity and sealing
No. 6/158, Sector-2, | under section 33A the | of their DG sets by the
Rajendra Nagar, | provisions of Water | joint committee,
Sahibabad, (Prevention and Control | constituted by the
Ghaziabad-201005 of Pollution) Act. 1974 | District Magistrate,

along with EC Rs. | Ghaziabad.
38,66,940/-

8- M/s Ranya Manya | UPPCB issued a closure | Disconnection of the
Enterprises, Shop | order on 13.08.2024 | electricity and sealing
UGF 40, 41, Ajnara | under section 33A the | of their DG sets by the
Gen X  Crossing | provisions of Water | joint committee,
Republik, (Prevention and Control | constituted by the
Dunduhaida, of Pollution) Act. 1974 | District Magistrate,
Ghaziabad, Nagar | along with EC Rs. | Ghaziabad.

Nigam Zone-08, | 14,29,596/-
Ghaziabad-201001

9- M/s Tanddori Chaska | UPPCB issued a closure | Disconnection of the
(Old Name Shreshth | order on 13.08.2024 | electricity and sealing
Gandhi (Food Forest), | under section 33A the | of their DG sets by the
J- 65, Sector-12, | provisions of Water | joint committee,
Block-j, Pratap Vihar, | (Prevention and Control | constituted by the
Ghaziabad-201009 of Pollution) Act. 1974 | District Magistrate,

along with EC Rs. | Ghaziabad.
10,07,748/-

10- | M/s Metro Golden | UPPCB issued a closure | Disconnection of the
Residency B & B, |order on 13.08.2024 | electricity and sealing
Main G.T. Road, U.P. | under section 33A the | of their DG sets by the
Border, Ghaziabad- | provisions of Water |.joint committee,
201009 (Prevention and Control | constituted by the

of Pollution) Act. 1974 | District Magistrate,
along with EC Rs. | Ghaziabad.
7,34,328/-

11- | M/s TMF Cafe, Plot | UPPCB issued a closure | Disconnection of the
No. 3, Sector-5, |order on 13.08.2024 | electricity and sealing
Rajendra Nagar, | under section 33A the | of their DG sets by the
Sector-2 & 5, | provisions 01; Water | joint committee,

f
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Ghaziabad Nagar
Nigam Zone-2,
Ghaziabad-201005

(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
12,10,860/-

constituted by the
District Magistrate,
Ghaziabad.

12-

Aditya Mall, Nyay
Khand-2,
Indirapuram,
Ghaziabad 201010

UPPCB vide letter dated
16.08.2024 issued Show
cause notice with new
name  Aditya Mall

Traders Association
(Regd), BF-36, Aditya
Mall Indirapuram,

Ghaziabad (Old Name
Aditya Mega City
(Aggarwal  Associates
Promoters Ltd), CFH-03,
Vaibhav Khand,
Indirapuram, Ghaziabad
under section 33A of
Water (Prevntion and
Control of Pollution) Act.
1974 along with
imposition of
environmental

compensation of Rs.
2,85,31,250/-

13-

M/s Garam Dharam,
Plot No-1, Arthla,
Mohan Nagar,
Ghaziabad- 201007

UPPCB issued a closure
order on 08.01.2025
under section 33A the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
2,81,250/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,
constituted by the
District Magistrate,
Ghaziabad.

14-

M/s Balaji Enterprises
(Hotel Haveli Palace),
Plot No-22, Sector-03,
Vausndhara,
Ghaziabad — 201 012

UPPCB issued a closure
order on 08.01.2025
under section 33A the
provisions of Water
(Prevention and Control
of Pollution) Act. 1974
along with EC Rs.
2,57,812/-

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,
constituted by the
District Magistrate,
Ghaziabad.

15-

M/s Great Research
Hosiptality Service &
Hoikah Bar, Plot No-
B-15, 3rd Floor, RDC
Rajnagar, Ghaziabad-
201002

UPPCB issued a closure
order on 08.01.2025
under section 33A the
provisions of Water
(Prevention and Control

Disconnection of the
electricity and sealing
of their DG sets by the
joint committee,
constituted by the

addn Sharma)
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along with EC- Rs. | District Magistrate,
2,73,420/- Ghaziabad. -

16- | M/s Gokul Dham, | UPPCB issued a closure | Disconnection of the
Khasra No. 162/3, | order on 08.01.2025 | electricity and sealing
Village Sikandarpur, | under section 33A the | of their DG sets by the
Opp. Hindon Airport, | provisions of Water | joint" committee,
Ghaziabad- 201004. | (Prevention and Control | constituted by the

of Pollution) Act. 1974 | District Magistrate,
along with EC Rs. | Ghaziabad.
2,18,750/-

17- | M/s Palki Farms, | UPPCB issued a closure Disconnection of the
Khasra No317, Village | order on 08.01.2025 | electricity and sealing
Sikandarpur, Opp. | under section 33A the | of their DG sets by the
Hindon - Airport, | provisions of Water | joint committee,
Ghaziabad.- 201004 | (Prevention and Control | constituted by the

: of Pollution) Act. 1974 | District = Magistrate,
along “with EC Rs. | Ghaziabad.
2,18,750/-

18- | M/s Brij Bhoomi, | UPPCB issued a closure | Disconnection of the
Sikandarpur, order on 08.01.2025 | electricity and sealing
Bhopura, Near | under section 33A the | of their DG sets by the
Hindon Domestic | provisions of Water | joint committee,
Airport, Ghaziabad- | (Prevention and Control | constituted by the
201004 of Pollution) Act. 1974 | District Magistrate,

along with- EC Rs. | Ghaziabad.
2,42,172/- .

19- | M/s Lotus Farms, UPPCB issued a closure | Disconnection of the
Sikandarpur, order ~on 08.01.2025 | electricity and sealing
Bhopura, Near | under section 33A the | of their DG sets by the
Hindon Domestic | provisions of Water | joint committee,
Airport, Ghaziabad- | (Prevention and Control | constituted by the
201004. of Pollution) ‘Act. 1974 | District Magistrate,

along with EC Rs. | Ghaziabad.
2,18,750/-

20- | M/s Spice Gardeen | UPPCB issued a closure | Disconnection of the
Restaurant & [order on 08.01.2025 | electricity and sealing
Benquet Hall, V.S.|under section 33A the | of their DG sets by the
Food Opp. Police | provisions of Water | joint committee,
Station, Uppar Bazar, | (Prevention and Control | constituted by the
Near Railway Road, | of Pollution) Act. 1974 | District Magistrate,
Modinagar, along with EC Rs. | Ghaziabad.
Ghaziabad - 201204 | 2,03,125/-

21- | M/s Mangalam | UPPCB issued a closure | Disconnection of the
Banquet Hall, Plot [order on 17.01.2025 | electricity and sealing

No.-10-D, Sector-10,
Vasundhara,
Ghaziabad- 201012

under section” 33A the
provisions of Water

of their DG sets by the
joint - committee,
constituted by the

(Preventi,én- aryl Control
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of Pollution) Act. 1974 | District Magistrate,
along with EC Rs. | Ghaziabad.
| 1,71,864/-

22- | M/s Signature Farms, | UPPCB issued a closure | Disconnection of the
Khasra No. 122/293, | order on 16.01.2025 | electricity and sealing
Village Sikandarpur, | under section 33A the | of their DG sets by the
Opp. Hindon Airport, | provisions of Water | joint committee,
Ghaziabad- 201004. (Prevention and Control | constituted by the

of Pollution) Act. 1974 | District Magistrate,
along with EC Rs. | Ghaziabad.
2,42,172/-

23- | M/s Royal | UPPCB issued a closure | Disconnection of the
Enterprises, FF3, Plot | order on 13.08.2024 | electricity and sealing
No.04, Archana | under section 33A the | of their DG sets by the
Apartment, Naveen | provisions of Water | joint committee,
Road Bhopura,, | (Prevention and Control | constituted by the
Ghaziabad-201005 of Pollution) Act. 1974 | District Magistrate,

along with EC Rs. | Ghaziabad.
22,34,232/-
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IHR D W §HE M/s Royal Enterprises, FF3, Plot No. 04, Archana Apartment,
Naveen Road, Bhopura, Ghaziabad & fa%g 0 CELE G TR o arTer
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(i)Nature of Pollution- Water Pollution
(i))Regional Office- Ghaziabad
(iii)EC Imposed in compliance- uPPCB

werrmp—ardra wratera @ o fAies 22.07.2024 2 oramfa |
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| | D
V- A UTTAR PRADESH POLLUTION CONTROL BOAR
N AW

W/ZZ%% /Mo~1 /6101656 /wr0aroito / 2024 W@ 7'75

M/s Hotel SOHO (Old Name- Vizima Hospitality LLP),
RC-74, Khora Colony,
Ghaziabad.

& f% M/s Hotel SOHO, RC.74, Khorg Colony, Ghaziabad WY i IuRIeT afdfer ver
W amf;a B, ST (I farer wep i) siftfrm, 1974 @) aRI-47 B St O
P &)

T 0 70 W SR oo, i Rl o aogo < 294,/2023 SN
20 9 ST a S50 WU ir v g gy o iR amder Rl 19.12.2023 @Y
R amewr wiRe ) m
"o 13, Similar, report has been filed in respect of 58 project proponents regording whom only it has
been mentioned that environmental compensation of Rs. 9,80,000/- has been imposed. Respondent
no.1- UPPCB has not enclosed copies of the orders imposing environmental compensation passed against

the 58 project proponents. Specimen of the orders passed against all the 58 project proponents is
attached as annexure |,

assets acquired, operations carried on will vary.

16. Respondent no.1-UPPCB is directed to file additional status report with all requisite information in
tabular format ond also to enclose therewith copies of the show cause notices issued and orders passed,
directions issued and also replies filed and compliance made in consequence to the orders.

17. We consider it oppropriate to grant opportunity of being heard to alf the 58 project proponents and
accordingly they are ordered to be impleaded as respondents no. 28to 86....."

16. Respondent no.1-UPPCB is directed to file additional status report with all requisite information in
tabular format and also to enclose therewith copies of the show cause notices issued and orders passed,
directions issued and also replies filed and compliance made inconsequence to the orders.............. o
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2. TE & @l 7 Wi afeRa 4 a8 oner 2 s f& 331 Mss s Hotel SOHO,
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RN 5\4\‘ UTTAR PRADESH POLLUTION CONTROL BOARD
‘ )

RefNo- /) )38l p/C-1/610-1652 /&090700 / 2024 Date: ..M/A.Z/ 202Y

war A, RGN
M/s Party Shine,
Village-Sikandarpur, Hindon Civil,
Ghaziabad.
Mob. No.

T f& M/s Party Shine, Village-Sikandarpur, Hindon Civil, Ghaziabad i1 & SyRra afefa

WA W BN 8, W (I frawer ger g s, 1974 @ UR—47 B = (D
S B
g% & w0 wig eRa aifdrewwr, =2 faeel # Aifra ofiogo AT 294 /2023 ¥ T 9

mweouomﬁ@wﬁé@mﬁwﬁamm19.12.2023aﬁﬁrﬂaﬂ‘q‘ﬂ
g &g 1 &-

“....13. Similar, report has been filed in respect of 58 project proponents regarding whom only it has been
mentioned that environmental compensation of Rs. 9,80,000/- has been imposed. Respondent no.1- uPPCB
has not enclosed copies of the orders imposing environmental compensation passed against the 58 project
proponents. Specimen of the orders passed against all the 58 project proponents is attached as annexure i,
14. We are of the considered view that the amount of environmental compensation of Rs. 9,80,000/-
uniformly imposed on all such units by itself implies non-consideration of the relevant aspects as such
compensation has to be from the date of operation till the date of inspection which cannot be the same in
respect of all the units and will be materially different and even the magnitude of capital invested, assets
acquired, operations carried on will vary.

16. Respondent no.1-UPPCB is directed to file additional status report with all requisite information in tabular
formdt and also to enclose therewith copies of the show cause notices issued and orders passed, directions
issued and also replies filed and complionce made in consequence to the orders.

17. We consider it appropriate to grant opportunity of being heard to all the 58 project proponents and

”

16. Respondent no.1-UPPCB8 is directed to file additional status reportwith all requisite information in tabular
format and also to enclose therewith copies of the show cause notices issued and orders passed, directions
issued and also replies filed and compliance made inconsequence to the orders.....”
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—2—
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1534 Annexure A/5

Item No. 13 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Appeal No. 44 /2024
(I.A. Nos. 541/2024 & 540/2024)

M/s Swaad-E-Punjab Appellant
Verses

State of Uttar Pradesh & Ors. Respondent(s)

Date of hearing: 10.12.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Appellant: Mr. Anurag Tripathi, Adv. for Appellant (Through VC)

Respondents: Mr. Bhanwar Pal Singh Jadon & Ms. Gargi Chaturvedi, Advs. for UPPCB
Ms. Priyanka Swami, Adv. for the State of Uttar Pradesh (Through VC)

ORDER

1. This Appeal under Section 18(1) read with Section 16 of the
National Green Tribunal Act, 2010 and Rule & of the NGT (Practice and
Procedure) Rules, 2011 has been filed against the order dated 13.08.2024
passed by the Uttar Pradesh Pollution Control Board (UPPCB) issuing a
direction under Section 33A of the Water (Prevention and Control of
Pollution) Act, 1974 (Wa::er Act, 1974) for disconnecting the electricity
and water of the Appellant unit and further imposing the environmental

compensation of Rs. 27,88,884/-.

2. There is a delay of about 30 days in filing the appeal. IA No.

541/2024 has been filed by the Appellant seeking condonation of delay in

e
. 431 e
3. Ha nk},he rp.% Counsel forrth {ed on the application for
condonq, 101{1‘5f &S paﬁaﬁam#tmed that the iti{ffiigned order was passed on

ot J -~
Nol ) of 90f -) (Sand o t ﬂﬂ'na)

\.'~' Y o \ ‘u
P NOTARY PUBL
\‘%‘éz I Ghaziaoad (U.P)
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13.08.2024. The stand of Counsel for the Appellant is that a copy thereof
was received on 15.08.2024, and the present appeal was filed on

18.10.2024 with a delay of about 30 days.

4. The Appellant had initially filed Writ C No. 30814/2024 before the
High Court of Judicature at Allahabad against the impugned order, and
by order dated 21.09.2024, the Appellant instead of pressing the writ
petition had sought liberty to invoke remedy as contemplated under law.
Hence, the petition was dismissed as not pressed with the liberty prayed

by the Appellant.

S. The application for condonation of delay reveals that some delay
was caused because the Appellant was not aware of the procedure, and
he had spent some time gathering the information and collecting the

resources for filing the present appeal.

6. Under section 16 of the NGT Act after the initial period of 30 days
for filing the appeal, NGT has the power to condone the delay up to 60 if
sufficient cause is shown. The delay in the present case is within the
condonable period of 60 days. Even otherwise, while considering the
application for condonation of delay, a liberal approach is required to be
adopted. Hence, in the circumstances of the case, we are of the view that
the delay has been properly explained, and the Appellant was prevented
from filing the appeal within time on account of bonafide reason. Hence,

IA No. 541/2024 is allowed and delay in filing the appeal is condoned.

7. With consent the appeal is heard on merit.

(Sande{p Shprma)
Reg. M. :

NOTARY PUSLIC
Chaziabad (U.P.)
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that the order under appeal has been filed without giving proper

opportunity of hearing.

9. The impugned order states that the show cause notice dated
06.03.2024 was issued to the Appellant but no reply to the show cause
notice was filed. Show cause notice dated 06.03.2024 was issued in the
name of M/s. Happy Punjab, whereas the impugned order dated
13.08.2024 has been passed as against M/s. Swaad-E-Punjab (old name
Happy Punjab). Counsel for the Appellant has pointed out that earlier,
the Restaurant was being run by the partnership firm of Manoj Kumar,
Sameer and Mandeep Singh and by the agreement dated 04.05.2024, the
Appellant herein Hemant Kumar Bharti had purchased the said
Restaurant. It has been stated that after the purchase the new

management has changed the name.

10. The new owner and management of the restaurant has not been
given the opportunity of hearing. The previous owner and management
may not be interested in contesting the issue once they had sold the
restaurant, which is clear from the fact that in pursuance to the earlier
show cause notice, which was served upon the old management, no

response was filed.

11. Rule 34 of the Water (Prevention and Control of Pollution])
Rules, 1975 clearly provide as under:

“34. [ Directions.-(1) Any direction issued under section 33-A shall
be in writing.

)n (2)  The direction shall specify the nature of action to be taken and
2] the time within which it shall be complied with by the person, officer

oo or the authority to whom such direction is given.

(Fandeop 9N
Jeg. M 1134/58
HOTARY PUSLIG
Bhaziavad (U.P.)

(3) The person, officer or authority to whom any direction is
sought to be issued shall be served with a copy of the proposed
direction and shall be given an opportunity of not less than fifteen
days from the date of service of a notice to file with an officer

3
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designated in this behalf the objections, if any, to the issue of the
proposed direction.

(4) Where the proposed direction is for the stoppage or regulation
of electricity or water or any other services affecting the carrying on
of any industry, operation or process and is sought to be issued to
an officer or an authority, a copy of the proposed direction shall also
be endorsed to the occupier of the industry, operation or process, as
the case may be, and objections, if any, filed by the occupier with
an officer designated in this behalf shall be dealt with in
accordance with the procedures under sub-rules (3) and (5} of this
rule:

Provided that no opportunity of being heard shall be given to
the occupier, if he had already been heard earlier and the proposed
direction referred to in sub-rule (3) above for the stoppage or
regulation of electricity or water or any other service was the
resultant decision of the Central Board after such earlier hearing.

(5) The Central Board shall within a period of 45 days from the
date of receipt of the objections, if any, or from the date up to which
an opportunity is given to the person, officer or authority to file
objections whichever is earlier, after considering the objections, if
any, received from the person, officer or authority sought to be
directed and for reasons to be recorded in writing, confirm, modify
or decide not to issue the proposed direction.

(6) In a case where the Central Board is of the opinion that in
view of the likelihood of a grave injury to the environment it is not
expedient to provide an opportunity to file objections against the
proposed direction, it may, for reasons to be recorded in writing,
issue directions without providing such an opportunity.

(7)  Every notice or direction required to be issued under this rule
shall be deemed to be duly served,-

{a) Where the person to be served is a company, if the
document is addressed in the name of the company at its
registered office or at its principal office or place of business
and is either-(ijsent by registered post; orfit)delivered at its
registered office or at the principal office or place of business;

(b) Where the person to be served is an officer serving
Government, if the document is addressed to the person and a
copy thereof is endorsed to his Head of the Department and
also to the Secretary to the Government, as the case may be,
incharge of the Department in which for the time being the
business relating to the Department in which the officer is
employed is transacted and is either-

(i)sent by registered post, or
(ii)is given or tendered to him;

(c) In any other case, if the document is addressed to the
person to be served and-

(i) is given or tendered to him, or

24 JAN 2025
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(i) if such person cannot be found, is affixed on some
conspicuous part of his last known place of
residence or business or is given or tendered to
some adult member of his family or is affixed on
some conspicuous part of the land or building, if
any, to which it relates, or

(iii)  is sent by registered post to that person.

Explanation.-For the purposes of this sub-rule-
(a) "company” means any body corporate and includes a firm or
other association of individuals;

(b) "a servant” is not a member of the family.]”
12. In the present case, though the order has been passed under
section 33A of the Act, no proper opportunity of hearing has been given in
terms of the above rule. The above rule has been violated, and the due
opportunity as contemplated has not been given to the Appellant herein,

who has to face the consequences of the impugned order. There is clear

violation of the principles of natural justice.

13. Hence, we set aside the impugned order dated 13.08.2024 and
permit the Respondent to serve upon the Appellant (if needed to the
previous owner/management also) the show cause notice within 15 days,
and the Appellant will have an opportunity to file the response to the said
show cause notice within 15 days of service of notice and, thereafter, it
will be open to the Respondent to pass appropriate final order preferably

within four weeks.

14. The Appeal is accordingly disposed of.

Prakash Shrivastava, CP

eg. -: 1136/58 Sudhir Agarwal, JM
NOTARY [PUSLIC
Ghaziayad (U.P.)
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Dr. A. Senthil Vel, EM

December 10, 2024
Appeal No. 44/2024

(LA. Nos. 541/2024 & 540/2024)
dv..

(Sandefp Sharma)
Rag. M2 113€/68
NOTARY PUBLIC
Ghaziabad (U.P)
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12. In the present case, though the order has been passed under section 33A of the Act,
no proper opportunity of hearing has been given in terms of the above rule. The above rule has
been violated, and the due opportunity as contemplated has not been given to the Appellant
herein, who has to face the consequences of the impugned order. There is clear violation of the
principles of natural justice.

13. Hence, we set aside the impugned order dated 13.08.2024 and permit the
Respondent to serve upon the Appellant (if needed to the previous owner/management also)
the show cause notice within 15 days, and the Appellant will have an opportunity to file the
response to the said show cause notice within 15 days of service of notice and, thereagfter, it will
be open to the Respondent to pass appropriate final order preferably within four weeks.

14. The Appeal is accordingly disposed of.
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== SR YUY UgyuT forgmey @i

L7, UTTAR PRADESH POLLUTION CONTROL BOARD

REILE H QREDT  /Mo—1/ ¢rAA-288 / Bwroaroo / 2025 fems:47 /Oi /9,0@

| Regd.
M/s bwaad—l.ﬂ-l’unjab, e

Rlol No. 7, Sector-5, Rajendra Nagar,

| hunu-Sahihabad, Ghaziabad.

Me= 901078 85710)

o Ig 6 M/ Swaad-E-Punjab, Plot No. 7, Sector-5, Rajendra Nagar, Thana-Sahibabad,
Ghaziabad ST 6 I affa vera w orivg 2 oe (rgmor frawror ger =)
ST, 1974 B aR1-47 B arerta ve B 2|

E f& w0 w5y wRa afewor, 92 feeell & A arder H0—44 /2024 (LA,
TN(‘{\S. 541/2.024 & 540/2024) M/S Swaad-E-Punjab Vs. State of Uttar Pradesh & ors. H WifRd
SRR fEid 10.12.2024 & H&g siwr forpae -

e 12. In the present case, though the order has been passed under section 33A of the Act,
N proper opportunity of hearing has been given in terms of the above rule has been violated,
ond the due opportunity as contemplated has not been given to the Appellant herein, who has
to face the consequences of the impugned order. There is clear violation of the principles of
natural justice.

13.Hence, we set aside the impugned order dated 13.08.2024 and permit the
Respondent to serve upon the Appellant (if needed to the previous owner/management aiso)
the show cause notice within 15 days, and the Appellant will have an opportunity to file the
response to the said show cause notice within 15 days of service of notice and, thereafter, it will
be open to the Respondent to pass appropriate final order preferably within four weeks.

I8 & SWigd R Q¥ & IUleE ¥ & Brfey, e @ aF
2179 /¥ / TE—260 / 2024, f&i 18-12.2024 RT 318 & fIwg ool (VWO
fraror qer fa=on) srfafm, 1974 ©@ arg (wqur FHawer dqen fFrason) sifafras, 181
7 aftiq affagdl & e Soored @ gfEd SR qarel Aifed SR fed o 8 dEl
TN} | gIE BT Ao g 9l ¥ 41 gEAfa oTd vd 9r] we fd fear o w@ g
Wl & Srer Grgwe faru qer AgEen) s, 1974 T 9y (SQuVT RO den
ferrzron) arferforam, 1981 @ aftfd ARfAEl &1 W Seaed 21 33 & a1 salfed
& UHG 2095 /0GA0—23 /2024 [&id 02.02.2024 ERT WedAld i fHy SH &g
Afed ufter frgr AT o, G $HIS N dMded e fdar A 7 |

22/
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_2__

% & SwRieT affa aenl dur eg g 5y O R§ oid WEuYT 9 S Yawey
W GTfad goMIT B gied Yad gY OFfed # SiHkared &) Rell d S \THR @Y
WRY GYERY UM BR B IGQdd W YE A9 ¢ f orel (IO farer ey
ez ifdfas, 1974 @ 9R-33 U @ oreria Rfga vkl © FRRY # 36K &
foeg FeTeTs Srfardl oXd 8U 3618 @ WeTdd @) el Ol |

SWRIGd & AfIREA ST (Ugyr Fraror gor Frazon) g, 1974 @1 g/—33 U
D AR I A1 B Taod il @ sl v $HTS M/s Swaad-E-Punjab, Plot No.

7, Sector-5, Rajendra Nagar, Thana-Sahibabad, Ghaziabad & fdeg Gerd BRI BT 31*!3'%1
¥ efaRaa SR garel Aifewd Ny far wirar 2-

1. 9% f& R 9 Uad ST M/s Swaad-E- -Punjab, Plot No. 7, Sector-5, Rajendra Nagar
Thana-Sahibabad, Ghaziabad &1 WHRa TG /HaTead UHAT I el T91d 9
I R e SRp?

2. I 9 THE M/s Swaad-E- -Punjab, Plot No. 7, Sector-5, Rajendra Nagar, Thana-
Sahibabad, Ghaziabad & fdg A0 THOSHOCD gRT mﬁﬁ aeel B SREISE] ¥
Gra1g TGNl FRF0 4 gRT 9918 TS TEedg=d © YR W §PIS gRT AT
%Qwﬁaﬁaaiﬁawmwﬁua{ﬁqﬁmmﬁamﬁm?

3. g8 f& w&a = E—CFI?; M/s Swaad-E-Punjab, Plot No. 7, Sector-5, Rajendra Nagar, Thana-
Sahibabad, Ghaziabad & I<RERl AT & [Awg e (IguoT Farvr aer =)
FfRIfraH, 1974 & WaUMT & Srid URarg SRR B feEr Si?

I IMYd! AR fFar oer 8 6 SWiea R mHT WS 15 9 &
X 918 Bl UNg o3| FuiRa gaaefy § Janeye Sw) 9 9 g8 @l <9y §
Swigd (e @t gite e & S, RTael IRl IQREIAE YS! ¥ad &7 g1 |

|ed SIfSra™) @ 3r(AleH @ SuxId fid |

(To P0 3TH)
qafaver fde ), gHRl gwi—1

gfcrfera: fferfaa @1 ammel vd aravas ardardl 8 Ui
1— frerferer, i |
2 EE R, Sovo wgwwr fisvr a1, miSrarie w1 g fAder @ wrer afvq e
aga?ﬁmﬁammﬁ*qmmg@ﬂaﬁt@amgﬁ@aﬁﬁl
4 Mo

ATTEISFED iRy siftra, Y9N gaa—1

(Sandfp arma)

NOTARY PUBLIS 2 & JAN 2025
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Court No, -2
Case :- WRIT - C No. - 7543 of 2024
Petitioner :- M/S Pind Balluchi ( Unit Of Excellence Ho:.pltdhty ) ThrL
Partner Sifiarity Sindhu Ang Momu Mistisa = :
Respondent :- State Of U.P,, Thru. Prin. Secy., Forest, Environment And
Climate Change And Others
Counsel for Petitioner :- Jalaj Kumar Gupta,Mehdi Khan,Mohd. Aslam
Khan
Counsel for Respondent :- C.S,C.,Asit Srivastava,Chandra Shekher
Pandey
Hon'ble Rajan Roy,J,

) kash Shu

1. Heard.

2. The parties are ad-idem that this case is similar to Writ-C
No.4816 of 2024 [Suez India Pvt. Lid. vs. U.P. Pollution
Control Board & Ors.] wherein an interim order has been
passed on 29.05.2024 in the following terms:-

“1. Heard Shri Jaideep Narain Mathur, learned Senior Advocati: assisted
by Ms. Aprgjita Bansal, learned Counsel for the petitioner, Shri Asit
Srivastava, learned Counsel for,the cpposite party no.1, Shri Rishabh
Kapoor, learned Counsel for the opposite party no.2, Shri Namit Sharma,

learned Counsel for the opposite party no.3 and learned Standing Counsel
for the State.

, 2. The issue involves in these proceedings is as to whether U.P. Pollution
Control Board has - statutory , authority to award Environmental
Compensation and make the petitioner ligble for the same, that too
without any opportunity of hearing.

3. Lewrned Senior Counsel for the petitioner relies upon a judgment
repsrted in 2022 SCC OnLine SC 120 : Kantha Vibhag Yuva Koli Samaj
Parivartgn Trust and others Vs. State ¢f Gujarat and others, wherein it
‘has been held that such power vests in the National Green Tribunal, which
cannot be abdicated or delegated to any administrative expert committee.
The ratio of the decision according to the learned Senior Counsel
appearing for the petitioners is that such adjudicatory power referable to
Sections 14, 15, 16 and 17 of National Green Tribunal Act, 2010 cannot
be dzlegated or abdicated to the U.P. Pollution Control Board nor can ihe
U.P. Pollution Control Board usurp such power which vests statutorily in
the Tribunal constituted under the National Green Tribunal Act, 2010.

4. Counsel for the Board says that in fact a direction had come from the
Central Pollution Control Board with reference to O.A. No. 593 of 2017
(W.P. (civil) No. 375 of 2012, Paryavdran Suraksha Samiti und another
Vs. Union of India and others), wherein National Green Tribunal directed
the Central Pollution Control Board (CPCB) to take penal action for
failure against those accountable for setting up and maintaining Sewage
Treatment Plants (STPs), Common Effluent Treatment Planis (CETPs) and
: Effluent Treatment Plants (ETPs), in pursuance of which CPCB*has
Chazlabad (U P.) prepared a 'Methodology' for Assessing Environmental Compensation und
Action Plan to Utilize the fund. CPCB has started levying Environmental
Compensation against defaulting industries including Common Bio-

24 JAN 2025
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.Medical Waste Treatment Facilities Methodology developed or calculating
Environmental Compensation enclosed for ready reference, however, we
do not find any such authorization by CPCB to the U.P. Pollution Control
Board in this regard for levying Environmental Compensation.

5. Moreover, the issue is under what authority of law it is permissible
specially 'in view. of the decision of the Supreme Court as referred
hereinabove, which is subsequent to the aforesaid letter and the

directions, if any, of the National Green Tribunal dated 28th August, 2018
issued in O.A. No. 593 of 2017.

6. It is an issue to be considered as to how far directions issued in the
aforesaid case on 28th August, 2019 would apply in view of the
subsequent decision in the case of Kanta Vibhag Yuva Koli Samaj
Parivartan Trust (supra). Moreover directions do not contain any specific
order empowering the CPCB or U.P. Pollution Control Board for levying
Environmental Compensation although ii does speak of remedial action.

Even if it did, the question is how far it is applicable now in view of the.
subsequent decision of the Supreme Court. '

7. Apart from the above, it is the case of the petitioner that in fact it is only
the Operator of the Sewage Treatment Plants, which in fact belongs to the
U.P. Jal Nigam represented bv Shri Rishabh Kapoor, Advocate and

Environmental Compensation, 1f any, would be leviabie against the U.P.
Jal Nigam.

8. Let pleadings be exchanged by the parties.
9. List in thz 3rd week of July, 2024.

10. In the meantime, action by which the U.P. Pollution Control Board has
levied Envirorimental Compensation on the petitioner shaN remain_in
“abeyance, liowever, without prejudice to the National Green Tribunal io
“take SUCH Gctionds-may-be permissible in law or any other-authority also

. to take such acnon as may be permissible in law in respect of the subject

matter in- lSSl,Je
—

3. Connect and list along with Writ-C No0.4816 of 2024 [Suez
India Pvt. Ltd. vs. U.P. Pollution Control Board & Ors.]. The
benefit of interim order passed in the said case shall be

available in this case also so far as environmenital compensation
is concerned, on the same terms.

4. Let pleadings be exchanged between the parties within eight
weeks.

5. List thereafter.

(Om Prakash Shukla,J.) (Rajan Ray,J.)

b S LR P
w‘\g‘rA& ?uam e
Chaziapad (U.P) Order Date :- 3.9.2024/Shanu/-

_,gllally algnad by = 2 4 JA N 2025
High Court ol Judlcatura at Allahabad, *

Lucknow Bench
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== SR U q%%i‘sﬁ?iarw qre

‘f;‘ﬁ% @;@ UTTAR PRADESH POLLUTION CONTROL BOARD
o EViCE)
Ref No- HE@\ 836 / C-1 /0—1669 /& A a-fagy /2024 Date: 47 042028
T ¥,

M/S Pind Balluchi (Unit of Excellence Hospitality),
Shop No. 303, in Panchsheel Square. At Plot No.C-3.
Crossing Republic, Village Dundahera, Ghaziabad

g & fwg w@ (gor farw Faaw) - afifan, 1o @ amessy @ smela o
m’d‘rﬁ? frdu Rl 13.08.2024 &7 wrd FraiRa B Wit @ e o1

ST we I qeey & v e 16688 / ¥M1—1 /7M0-1669 / 91 Frdwr /2024, i 13.08.2024 1 Tl a3
mmkﬁ,mwﬁma%ﬁmw(mﬁammﬁﬁm afaae, 1974 @ gR-330 & el 7 frdy
Wﬁmwmmwﬁmmﬁa@wﬂmmﬁuﬁm ST, 1974 @) GRT 337 & arie AW A f
-%aawﬁa?rmmmmemwﬁﬂfai12.11.2024aﬁwﬁmmw%mmﬁﬁéﬂzﬁmﬁmﬁ
T A6 21112024 ERT 3T avRT T B Wowed e geeEe § Al Re—dr w7543 /2024 M/S Pind
Balluchi (Unit of Excellence Hospitality) Vs State of U.P. Thru. Prin.Secy. Forest, Environment and Climate
Change and Ors. ¥ WIRT a1e¥ 315 03.00.2024 GRT 30F & fiwg A< G@ed & T3 Refiw 13082024 2T AR
ey iy wo 14264712/~ TR IR ORT 5 7a7 & SR @t 3 e @ 0 44 waed 2 ger
@SR g Ay Rl 13.08.2024 BT FATaR went (e Rl o 1 vl &) T 2

LR @ faeg I8 ER ofRf waiwel sl & W ¥ wose wWmeR seRER § v Re-d
GRT-7543 / 2024 M/S Pind Balluchi (Unit of Excellence Hospitality) Vs State of U.P. Thru. Prin.Secy.

Forest, Environment and Climate Change and Ors. # TR om¥l f37id 03.09.2024 @1 e gfvae
e wm |

2 TR BN A0 TS0, FE Reeh # RERE oot wem-2e4 /2023 WRE U W@ S G S050 G
frasr 9IS 9 o1 7 WIRE eee @1 erqure gl fear s |
3. YO @ Wdled o o ale W WeA el Ve a1g Wi bt e il frar 9 |

W e @ srala | ol

/,,
e

e
(Vo @0 TIw<)
TR i, ) g1
wfofelt—frmfoiea &1 el vy emavas srfad 8 I -
1. ﬁm@m TMATETS |

éf/ (Sandeeq/ $* qfaRuT JHWF=IHI, g1
e Reg, N U13€/58
{ : - MOTARY PUBLIC
\ Yo ATk Ghaziabad (U.P.)

do¥lo—12d], fvfa @ve 2 li JAN 2025 TC-12V, Vibhuti Khand,
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